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IN THE HON’'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

OA No. 750 of 2023
IN THE MATTER OF:

Varun Gulati
...Petitioner
Vs
State of Haryana
...Respondents

STATUS REPORT IN VIEW OF OBJECTIONS FILED BY APPLICANT AGAINST
THE REPORT FILED BY REGIONAL OFFICER, SONIPAT, HSPCB DATED
04.04.2024 & 12.07.2024

1. Back ground and Directions of Hon’ble NGT:

The matter is related to highly polluting “Red-Category” dying units are operating in
Dheeraj Nagar & Surya Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur &
Sector — 37 of Gurugram, Village Badsa of Jhajjar and Friends colony, Pyau

Manihari and Ferozpur Bangar of Sonipat in Haryana.

In the above said matter, Hon’ble NGT vide order dated 04/02/2025 directed as
under: -

“2. The HSPCB had filed the factual report dated 04.02.2024 and in response
thereto applicant has filed the objection dated 27.02.2025.

3. Counsel for the HSPCB submits that these objections have been received only
yesterday and seeks time to obtain instructions on the objections.

It was directed by Hon’ble NGT to look into the grievances of the applicant and
undertake visits of the sites to verify the factual position and take appropriate

remedial action.

2. Reply of objections filed by applicant to the report dated 04.04.2024 &
12.07.2024 (Sonipat) filed by Regional Officer, Sonipat, HSPCB: -
Objection No. 9.1. That the report dated 04.04.2024 & 12.07.2024 filed by the
Regional Officer, Sonipat, HSPCB in respect to the illegal dyeing units operating in
Sonipat is a vague report which lacks material particulars.
Reply: The both status reports filed on dated 04.04.2024 & on dated 12.07.2024
are based upon action initiated by HSPCB after conducting of the actual field

survey by the Joint Committee and hence the reports were realistic and not vague.

Objection No. 9.2. That no environment compensation is being imposed and
recovered on the units which were found operation without valid CTE & CTO and
violation the environmental norms.

Reply: All these 33 No. of units which were unregistered and operating illegally in

residential/ non-conforming areas without obtaining any permissions from HSPCB
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and were kind of household type micro scale units existing as illegal entities with
having no proofs found available during inspection regarding registration with other
govt. departments like Excise & Taxation, Electricity Department, Revenue
Department, Excise & Taxation, MC, Kundli. Moreover 01 no. of unit namely HK
Dyeing operated by Dinesh, Piau Maniyari, Kundli, Sonipat mentioned at serial no.
24 environmental compensation of Rs. 2,40,000/- has been assessed (copy
enclosed as Annexure-l).

Further this office has requested to these above-mentioned departments to provide
the record of all these units so that date of commencement of operation of these
units could be established and accordingly Environmental Compensation would be
assessed and imposed.

Out of these above, only Secretary Municipal Committee, Kundli has replied to this
office vide his letter No. MCK/2024/1625 dated 06.09.2024 and letter No.
MCK/2025/537 dated 19.03.2025 (copies enclosed as Annexure-ll) with
mentioning that there is no ownership record available of these 33 No. of units with
their office being illegal establishments.

Further, after non receiving of any information, the fresh correspondences have
been again made with the remaining departments i.e S.E. UHBVN, Electricity
Department, DETC, Excise & Taxation Department and Naib Tehsildar, Rai,
Revenue Department to obtain the ownership record of these illegal units. Copies
of letter sent to concerned department attached as Annexure-lil.

Hence, this office is making best efforts to collect the ownership record to identify
the persons responsible for operating these illegal units and accordingly the
applicable action shall be initiated for filling of prosecution complaints under section
43 read with section 47 for violation of section 24 of Water (Prevention & Control of
Pollution) Act, 1974 alongwith Levying of Environmental Compensation as per

policy dated 22.12.2021 after receipt of the required records.

Objection No. 9.4. That it is an admitted fact that all these units were found
operating without CTE & CTO and HWRA permission in residential/ non-
conforming areas, still the HSPCB has given the show cause notice to three of
them (at serial no. 20, 21 & 22 at page 414), whereas such units must be
immediately sealed when found flouting the environmental norms and that too in
non-conforming areas. Moreover, no action is being taken on these units till date as
they are operating till date. It is also humbly submitted that in many cases, the
closure order is given to the illegal units after one year of serving them with the

show cause notice which gives them ample of time of flee away.

Reply: The actual serial no. in the list provided in status submitted by Regional
Office, HSPCB, Sonipat vide report dated 12.07.2024 is listed at no. 31, 32 & 33
and the final action was pending at the time submission of report because the
SCNs were issued to these 03 units vide this office letter dated 11.07.2024 and
after expiry of SCN time period the closure order were issued vide order dated
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22.07.2024 and compliance of same was made on dated 23.07.2024 for all 03 no.
of units quoted in present objection.

Further, subsequent inspections were conducted by HSPCB alongwith the
representative of the applicant on dated 24.03.2025 & dated 25.03.2025
consecutively (copies of spot inspection reports enclosed as Annexure-IV). During
this fresh survey of the area, all these 33 no of units which were already closed by
this office were found permanently dismantled from their site and electricity
connection was also found disconnected and hence no unit is operational as on
date.

However, during survey 01 No. of fresh illegal jeans washing unit (34" number in
list) was identified which was operational without obtaining necessary permission
from HSPCB and same was also closed by the Board on dated 28.03.2025 with
further making compliance on dated 01.04.2025 and the said unit again visited for
the compliance on dated 07.04.2025 & electricity was disconnected at the site by

the UHBVN, Sonipat are enclosed as Annexure-V.

The unit wise status of the subsequent inspections conducted of these total 34
illegal units on dated 24.03.2025 & dated 25.03.2025 is tabulated below:

Sr. | Name and address of | Date of re- | Current Site Photograph of unit

No. | Unit Inspection | Status

1 M/s RR Wash, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.860398
Longitude E-

77.120716)

2 M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.859600
Longitude E 77.120733

3 M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.859603
Longitude E 77.120741
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M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.859342

Longitude E 77.120810

M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.51313

Longitude E 77.07223

M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.866166

Longitude E 77.119559

M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site
(Latitude N-28.864662

Longitude E 77.120403

M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site

(Latitude N-28.864951
Longitude E 77.120790
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9 M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat from site i
(Latitude N-28.871448 ;
Longitude E 77.115628 L2,
| -
10 | M/s llma Washing, Killa | 24.03.2025 | Permanently
no. 76/14/2, Friends Dismantled
Colony, Kundli, Sonipat from site
(Latitude N-28.869589
Longitude E 77.114264
11 | M/s Unnamed Unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled | F T LT
Sonipat (Latitude N- from site = ‘i% et
28.869792 Longitude E
77.114094
12 | M/s Unnamed unit, 24.03.2025 | Permanently
Friends Colony, Kundli, Dismantled
Sonipat (Latitude N- from site
28.870583 Longitude E
77.115590 3
13 | M/s Unnamed unit, 24.03.2025 | Permanently \ 4 -
Friends Colony, Kundli, Dismantled e
Sonipat from site > Y

(Latitude N-28.864665
Longitude E
77.120625)
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14

M/s Radha Krishna
Processing operated
by Harish Village
Ferozpur Bangar Near
Auchandi Border,
Tehsil Kharkhoda
(Latitude N-28.830280,
Longitude E
76.985245)

25.03.2025

Permanently
Dismantled
from site

15

M/s Unnamed Jeans
Dyeing Unit operated
by Dinesh (on the bank
of Mugeshpur Drain),
Village Ferozpur
Bangar Near Auchandi
Border, Tehsil
Kharkhoda (Latitude N-
28.826135 Longitude E
76.983462)

25.03.2025

Permanently
Dismantled
from site

Ell 6F= Map Camera

elhi, Delhi

16

M/s Sakshi Enterprises
operated by Mukesh
(on the bank of
Mungeshpur Drain)
Village Ferozpur
Bangar Near Auchandi
Border, Tehsil
Kharkhoda (Latitude N-
28.829080 Longitude E
76.986572)

25.03.2025

Permanently
Dismantled
from site

17

M/s Balaji Washing
Operated by Mr.
Munna, Village
Ferozpur Bangar Near
Auchandi Border,
Tehsil Kharkhoda
(Latitude N-28.823683
Longitude E
76.981752)

25.03.2025

Permanently
Dismantled
from site

18

M/s Balaji Washing
operated by Narayan,
Village Ferozpur
Bangar Near Auchandi
Border, Tehsil
Kharkhoda, Sonipat
(Latitude N-28.825704
Longitude E
76.981455)

25.03.2025

Permanently
Dismantled
from site

19

M/s RG Wash operated
by Mr. Bhoop Singh,
Village Ferozpur
Bangar Near Auchandi
Border, Tehsil
Kharkhoda (Latitude N-
28.823664 Longitude E
76.981794)

25.03.2025

Permanently
Dismantled
from site

£ 5= Mop Comars

\

r Bangar Village,

20

M/s Unnamed Jeans
Dyeing Unit operated
by Ramesh Chadha
Village Ferozpur
Bangar Near Auchandi
Border, Tehsil
Kharkhoda, Sonipat
(Latitude N-28.822905
Longitude E
76.980729)

25.03.2025

Permanently
Dismantled
from site
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21 | M/s Himanshi Washing | 24.03.2025 | Permanently
operated by Ravi Dismantled
Shankar (on the bank from site
of Drain No.6) Friends
Colony, Kundli, Sonipat
(Latitude N-28.868654
Longitude E
77.116060)

22 | M/s Color Combination | 24.03.2025 | Permanently
operated by Parveen Dismantled
Piau Maniyari, Kundli, from site
Sonipat (Latitude N-

28.877455 Longitude E
77.110458)

23 | M/s Unnamed Jeans 24.03.2025 | Permanently
Dyeing unit operated Dismantled
by Raju Friends from site
Colony, Kundli, Sonipat
(Latitude N- 28.880764
Longitude E
77.107958)

24 | M/s HK Dyeing 24.03.2025 | Permanently
operated by Dinesh, Dismantled
Piau Maniyari, Kundli, from site
Sonipat (Latitude N-

28.874741 Longitude E
77.112953)

25 | M/s Ankur Wash 24.03.2025 | Permanently
Operated by Anil Dismantled
Piau Maniyari, Kundli, from site

Sonipat

(Latitude N-28.875871
Longitude E
77.111411)
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26

M/s Unnamed Jeans
Dyeing Unit operated
at 28.882525,
77.107784 Friends
Colony, Kundli, Sonipat
(Latitude N-28.882525
Longitude E
77.107784)

24.03.2025

Permanently
Dismantled
from site

27

M/s Unnamed Jeans
Dyeing Unit operated
at 28.868628,
77.115597 (on the
bank of Drain No.6)
Friends Colony, Kundli,
Sonipat (Latitude N-
28.868628 Longitude E
77.115597)

24.03.2025

Permanently
Dismantled
from site

28

M/s Unnamed Jeans
Dyeing Unit operated
at 28.880946,
77.108037 Friends
Colony, Kundli, Sonipat
(Latitude N-28.880946
Longitude E
77.108037)

24.03.2025

Permanently
Dismantled
from site

29

M/s Unnamed Jeans
Dyeing Unit operated
at 28.869852,
77.113773 (on the
bank of Drain No.6)
Friends Colony, Kundli,
Sonipat (Latitude N-28.
869852 Longitude E
77.113773)

24.03.2025

Permanently
Dismantled
from site

30

M/s Unnamed Jeans
Dyeing Unit operated
at 28.868233,
77.115690 (on the
bank of Drain No.6)
Friends Colony, Kundli,
Sonipat (Latitude N-
28.868233 Longitude E
77.115690)

24.03.2025

Permanently
Dismantled
from site
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31 | M/s Unnamed Jeans 24.03.2025 | Permanently
Dyeing Washing unit Dismantled
operated by Sunil from site
Friends Colony, Kundli,

Sonipat
(Latitude N-28.858973
Longitude E 77.121600

32 | M/s Unnamed Jeans 24.03.2025 | Permanently
Dyeing Washing unit Dismantled
operated by Arshad from site
Friends Colony, Kundli,

Sonipat
(Latitude N-28.859429
Longitude E 77.122711

33 | M/s Vipul Dyeing, 24.03.2025 | Permanently
Piau Maniyari, Kundli, Dismantled
Sonipat from site
(Latitude N-28.882513
Longitude E 77.107935

34 | M/s JBL Wash, Ground | 24.03.2025 | Not
Floor, Khewat No. 713, obtained
714, Unnamed Road, CTE/CTO
Sub Health Center, from the
Narhi, Sector-49, Board and
Kundli, Sonipat closure
(Latitude N-28.882161 direction
Longitude E issued to the
77.107701) unit. Unit

found non-
operational
and locked
as when
visited on
dated
01.04.2025.

58 GPS Map Camera

Harvana dia

4, Kundli, Soni v

A& oPs Map Camera
t, Haryana, India
64, Kundli, Sonipat, Haryana 131028,
ong 77.121169°

Lat 2 Long
24/03/2025 01:31 PM GMT +05:30
L

Sonipat, Haryana, India

18b, Nahri, Sersa, Kundli,
131029, India

Lat 28.882617° Long 77.1076.
24/03/2025 04115 PM GMT +065:30

t, Haryana

¥ Note : Captured by GPS Map C3inera

In view of above, position explained above it is evident that presently there is no

unit operational in the site/areas in question and these areas mentioned in the

present matter are being regularly monitored by this office and appropriate pending

action shall be taken against these illegal entities, which were found operating in

violation of the provisions of law.

Further, it is apprised to the Hon’ble Tribunal that the applicant Sh. Varun Gulati

(8920503842) was also approached telephonically to give his remarks on the joint
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fresh survey report prepared by this office dated 01.04.2025 after conducting field
survey with his representative namely Sh. Mantosh Singh (9818509230), but he
hesitant to endorse the same, although satisfied with the action taken by the RO,
HSPCB, Sonipat. Copy of survey report dated 01.04.2025 is attached as
Annexure-VI.

The report is submitted on the behalf of respondent for kind consideration of the

Hon’ble Tribunal. W

Regional Officer,

HSPCB, Sonipat
Date:07.02.2026

10
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

OA No. 750 of 2023

IN THE MATTER OF:
Varun Gulati

...Petitioner
Vs

State of Haryana
...Respondents

AFFIDAVIT

I, Ajay Singh, Regional Officer, HSPCB, Sonipat, aged about 37 years do

hereby solemnly affirm and declare as under:-
1. That the deponent is authorized representative of HSPCB. Therefore, he is

well acquainted with facts and circumstances of the case and is competent to

swear this affidavit.
2. That the accompanying report has been drafted by my counsel under my

instructions on the basis of official record of the Board.

epone

Verification
It is verified at Yamuna Nagar at Jagadhri on 7" day of February, 2026 that

the contents of the present affidavit are true and correct and nothing has been
concealed therefrom.

onent

R:%&QXQA) TTESTED
o asl/cri
JITENDERc@L GH—{

ADVOCATE & NOTARY
DISTT. COURT7 JA(}ADHRI 6

Date ...H) O 2V

11



842 Annexure-|

;"3:...":*..“"”"«},% Regional Office, Sonepat \‘ " l_ FE
R B, -
S S— Haryana State Pollution Control Board \ I
v B ol B Plot no.1, Sector-15 part II, Sonipat Ph.- 0130-2236119, Lifestyle for
174 p style fo
ma‘,,g # E-mail ID: - hspcbrosr@gmail.com Environment

No. HSPCB/SR/2026/ /G ¢ / Dated : &,75///;0/70/

To
The Chairman,
Haryana State Pollution Control Board

Panchkula.

(Kind attn.: Sh. Naveen Gulia, SEE, HWM Cell)

Sub: Imposing of Environment compensation of M/s HK Dyeing operated by Dinesh, Piau
Maniyari, Kundli, Sonipat (Lat. 28.874741 Long. 77.112953).

In this connection, please find enclosed herewith the copy of assessment

Environmental Compensation as per policy dated 22.12.2021 as Annexure-I for finalization

and approval, please.

It is submitted for your kind information & further necessary action please.

DA/1. Copy of SCN dt. 27.06.2024. Regional Officet
2. Copy of closure order dt. 08.07.2024. onipat Region
3. Copy of Compliance of closure order dt.10.07.2024. WF
4. Copy of reply submitted by the unit alongwith annexures

12
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Performa for recommendation for Environmental Compensation by Regional Officer

1. | Name & address of the unit M/s HK Dyeing operated by Dinesh, Piau Maniyari, Kundli
e s fesgration o7 gﬁnipat (Lat. 28.874741 Long, 77.112953). ' '
. e 1 1 N
e sty | s el on, 36062001 1y e Tomi
itled as Varun
Gulati Vs. State of Haryana & Ors. consisting of representatives
of CPCB, HSPCB and District Magistrate.
3. | Product(s) and bio-products Engaged in jeans dyeing and washing
4. | Manufacturing process Engaged in jeans dyeing and washing
5. | Status of CTE Not obtained
6. | Status of CTO Not obtained
7. | Date of inspection of the unit 26.06.2024
8. | Date of commissioning -
9. Detgil . of violation observed | 1. During inspection, unit was found operating without
during inspection: obtaining prior CTE/CTO from Board and thus violated the
provisions of Water ((Prevention and Control of Pollution)
Act, 1974 and Air ((Prevention and Control of Pollution)
Act, 1981.

2. Unit was not installed effluent treatment plant for
treatment of trade effluent generated from dyeing and
washing process of jeans.

3. The untreated trade effluent was being discharged into
Drain No.6 having outfall into river Yamuna.

4. Housekeeping was found unhygienic and very poor.

10. | Category of the unit i. Red
ii. Small Scale
11. | Complaint / Court case, if any. Hon’ble NGT in OA 750,/2023 titled as Varun Gulati Vs. State of
Haryana & Ors.
12. | Detail of sampling and analysis of | NA
effluent/air emission exceeding
the norms. ]
13. | Reasons for not collection of [ NA ‘
samples, if not collected. .
14. | Detail of Show Cause Notice for EC Show cause notice for environmental compensation was issued
i‘ issued with date. to the unit vide this office letter No. HSPCB/SR/2024/711 dated
27.06.2024. Copy enclosed. -
15. | Reply of Show Cause Notice, if any Unit has submitted its reply on 31.12.2025.
received. -
"16. | No. and date of closure order | This office vide order HSPCB/SR/2024/843 dated 08.07.2024. |
| issued by the Board Copy enclosed. : ,
"17. | Compliance of closure order if | Unit was visited on 09.07.2024 for compliance of th.e closurg ‘
! applicable. orders and found the unit permanently closed and dlsmantée
| ! from the said location. Compliance report of the closure order |
i WEMMMQPMIIQ%TT
et ctatic . - ite has submitted the reply in this office
18. | Present status of compliance | The landlord of the s 22025 and the detail is as

made by the unit, if any after issue
of show cause notice.

vide its request letter dated 31.1

under: -
The landlord has submitted that the site was on ren

the tenant Mr. Hareram Yadav informed that he will use
the site for storage purpose of readymade garments.

e He has submitted that during inspection unit was found
engaged in jeans dyein and washing. He was full

tand

13
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unaware about the activity of dyeing and washing being
carried out at the site as my residence is far away.
* He was informed by neighbors on 08.07.2024, that there
is a notice from Pollution Control Board. When he
reached the site he found that Mr. Hareram Yadav had
already left the site with his men and materials.
* He admitted that in future he will not give property/site

on rent for unauthorized activities. Copy of affidavit
attached.

19.

Cases for levying environmental
compensation:-

) Operating without
obtaining prior consent to operate
under the Water (Prevention and
Control of Pollution) Act, 1974
and/or Air (Prevention and
Control of Pollution Act, 1981.

During inspection, unit was found operating without obtaining
prior CTE/CTO from Board and thus violated the provisions of
Water ((Prevention and Control of Pollution) Act, 1974 and Air
((Prevention and Control of Pollution) Act, 1981.

20. | Date of last inspection and | No inspection was conducted prior to 09.07.2024 as per office
sampling i.e. prior present | record.
inspection (Water and/or Air
and/or other pollution).
21. | Justification of imposing | Not Applicable.
environmental compensation for
last five year
22. | Final recommendations if any It is recommended the EC as assessed under sr. 29 & 30 may be
imposed on the said unit for non-applicant.
23. | Final compensation or Interim Final Compensation
Environment Compensation to be levied on Industrial Units
24. | PI - Pollution Index (Red: 80, 80

Orange: 50 and Green: 30)

24 (from date of rent agreement i.e. 17.06.2024 to date of visit |

25. | N - No of days of violation
\ for compliance of closure order i.e. 09.07.2024)
\
\ 26. | R - Factor in Rupees 250 ’
|
27. | S - Factor for scale of operation 0.5 }
‘ (0.5 for micro or small, 1.0 for |
'~ medium and 1.5 for large unit)
28. | LF - Location Factor (as per 1.0 ;
- census) B I
29. | EC=PIxNxRxSxLF 80 x 24 x 250 x 0.5 x 1.0 = 2,40,000/- B
Total Amount calculated 2,40,000/- (Two Lakh Forty Thousand Only)

| 30.

AEE/Field officer
Sonipat Region

Regianal Of
Sbnipat Re§ion

14



’ HARYANA STA&4€§LUTION CONTROL BOARD
%@ l FE Star Compiex, Opp. General Hospital, Delhl Road Sompat

Ph. - 0130-2236119, E-mail ID: - | cbhrosr \ ; ;

L festyle For .
Fuironment £

No. HSPCB/SR/2024/ 711~ )R Dated o976 [<H
To 3”37’7/}{

M/s HK Deying Operated by Dinesh
Piau Maniyari, Kundli, Sonipat
(L atitude N-28.874741 Longitude E 77 112953)

Sub: Show Cause Notice for closure & prosecution u/s 33-A/43/44 of Water Act, 1974
and u/s 31-A/37/38 of Air Act, 1981 and imposition of environmental compensation
as per order dated 22.12.2021.

Whereas, your unit was inspected on 26.06.2024 by the Committee constituted by
Hon'ble NGT in QA 750/2023 titled as Varun Gulati Vs. State of Haryana & Ors. consisting of
representatives of CPCB, HSPCB and District Magistrate. During the inspection, your unit was

found engaged in jeans dyeing and washing, which is covered under Red category at serial
" No. 40 as per policy order dated 04.12.2020.

During the inspection following deficiencies were found at site: -

1. Your unit was found operating without obtaining prior CTE/CTO from
Board and thus violated the provisions of Water ((Prevention and Control
of Pollution) Act, 1974 and Air ((Prevention and Control of Pollution) Act,
1981.

2. Your unit has not installed effluent treatment plant for treatment of trade
effluent generated from dyeing and washing process of jeans.

3. The untreated trade effluent is being discharged into Drain No.6 having
outfall into river Yamuna.

4. Housekeeping was found unhygienic and very poor.

Whereas the above said violations made on your part are not only violating the
provisions of Water Act 1974 but also creating an emergent situation by contributing pollution
indirectly into river Yamuna, thus endangering the lives of nearby inhabitants.

Whnereas, the power has been delegate to Regional Officers of the Board for issuance
of closure directions against the industrial sectors/units, found operating in violation of
directions of the EPCA and as directed by Hon'ble Apex Court, Hon'ble High Court and
Hon’ble NGT after issuance of 03 days’ notice vide order no.1045-67 dated 19.03.2020.

Therefore, you are hereby directed to show cause & explain within 03 days as to why
closure action may not be taken against your unit u/s 33-A Waier (Prevention and Control of
Pollutior, Act, 1974 and under scction 31-A of Air (Prevention and Control of Pollution) Act,
1981 along with the levying of the Environmental Compensation for the gross violations as
mentioned above.
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HARYANA STATE POLLUTION CONTROL BOARD
\!" LlFE Star Complex, Opp. General Hospital, Delhi Road, Sonipat

LU Ty
?0 €y,

Ph. - 0130-2236119, E-mail ID: - hspchbrosr@gmail.com

ifostvle For g
Lifestyle F¢ *a) ] &

Environment Y 2

No. HSPCB/SR/2024/ 89 - 98 Dated: 0)7 | e
Jusooql

The Chairman,
Haryana State Pollution Control Board,

Panchkula.

To

Sub: Compliance of closure order of M/s HK Dyeing operated by Dinesh, Piau
Maniyari, Kundli, Sonipat (Latitude N- 28.874741 Longitude E 77. 112953).

Ref:  Closure order of HSPCB vide No. HSPCB/SR/2024/839-43 dt. 8.7.2024.

In this connection, it is submitted that in compliance of the orders passed by Regional

Officer, Sonipat Region referred above, the subject cited unit has been sealed on 9.7.2024.

The compliance report of closure orders and photographs of the said unit are enclosed

herewith.

} ' This is submitted for your kind information and further necessary action please.

DA/As above. @7 /Y
/4 0'11'*17

Regional Oftficer.
Sonipat Region
Endst. No. HSPCB/SR/2024/ Dated: -

A copy of the above forwarded to the Superintending Engineer, UHBVN, Sonipat in
reference to Regional Office, Sonipat order No. HSPCB/SR/2024/839-43 dt. 8.7.2024 for
information and further necessary action, please.

DA/As above. &m}}m
e Regional Officer.
OZ Zuil vod Sonipat Region

Vb §7 _hmak
7 7L

(( }/) )/} 7
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Compliance report of closure orders

In compliance of the orders passed by the Regional Office, Haryana State Pollution Control

Board, Sonipat vide Endst. No. HS\OC/Q/SQ/ 2024y /g 39-Y4Y% ~ dated

0 8_37_%3}/‘1 “under section 33-A of Water (Prevention & Control of Pollution) Act, 1974 and

31-A of Air (Prevention & Control of Pollution) Act, 1981 against the unit namely
Ms HIC digerng obesdedby Dinest. o manigore
jaumally . Senipet , | B -

The unit has been visited on pg -] 20240 close down operation of the unit. Following

officers of the Board were present during the sealing of the unit:-

| Ot AEE %Wﬂwaz Hspeh B geu

The owner / partner/ representative of the unit, Sh. Haru G
who was present in person, has been intimated about the above said orders and a copy of the above
said closure orders, has been delivered to him.

After giving due time, for the complétion of running process, the unit has been closed by
sealing the plant and Machinery and D.G. Set as per detail given below:-

Aot AUA Gt led ot plont & m“\#-e(g
( Phetoguephs enelored)

Sh. A gad AL~ ~ the owner / Partner / representative of the unit who was
present at the time of sealing and closing down the unit has not shown any stay orders of any court
of law in this regard. However the industry remains in the possession of its owners. They will
themselves be responsible for watch and ward of the industry.

A o
- 11'! 1 [}/
PR LV N
\. 3
| BT

3ol o A2
(IMPRESSION. (1 ol

L. USED)

{ J‘n\ \3:{“-. b
. A ' e
AN | ‘f Chrt
- » /l
Signature of representative Signature of Field Officer,
of the unit HSPCB, Sonipat
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| Environment

CLOSURE DIRECTIONS

Whereas, the unit M/s HK Deying Operated by Dinesh Piau Maniyari, Kundli, Sonipat (thitude N-
28.874741 Longitude E 77.112953) was inspected on 26.06.2024 by the Committee constlFut.ed by
Hon'ble NGT in OA 750/2023 titled as Varun Gulati Vs. State of Haryar’la & Ors. gonSIStlng of
representatives of CPCB, HSPCB and District Magistrate. During the inspectloq. your unit was fou_nd
engaged in jeans dyeing and washing, which is covered under Red category at serial No. 40 as per policy

order dated 04.12.2020.
During the inspection following deficiencies were found at site:-

1. The unit was found operating without obtaining prior CTE/CTO from Board and thus .
violated the provisions of Water ((Prevention and Control of Pollution) Act, 1974 and Air

(Prevention and Control of Pollution) Act, 1981.

2. The unit has not installed effluent treatment plant for treatment of trade effluent generated
from dyeing and washing process of jeans.

3. The untreated trade effluent is being discharged into Drain No.6 having outfall into river
Yamuna.

4. Housekeeping was found unhygienic and Very poor.

Whereas the unit was engaged in jeans dyeing and washing, which is covered under Red category
of industries as per policy order dt. 04.12.2020 of the Board and required prior Consent to Establish and
Consent to Operate under Water Act, 1974 and Air Act 1981.

Whereas the above said violations made on the part of above mentioned unit are not only violating
the provisions of Water Act 1974 but also creating an emergent situation by contributing pollution indirectly
into river Yamuna, thus endangering the lives of nearby inhabitants also.

Whereas, the power has been delegated to Regional Officers of the Board for issuance of closure
directions against the industrial sectors/units, found operating in violation of directions of the EPCA and as
directed by Hon’ble Apex Court, Hon'ble High Court and Hon'ble NGT.

Whereas, a show cause notice vide no 711 dated 27.06.2024 was issued to the above said unit
u’s 33-A of Water (Prevention and Control of Pollution) Act, 1974 and under section 31-A of Air
(Prevention and Control of Pollution) Act, 1981 along with the levying of the Environmental Compensation
for the gross violations as mentioned above.

Whereas, the said unit has not submitted any reply or compliance of the aforesaid SCN within
stipulated time period.

_ Whereas power were delegated to Regional Officers by board in its 187 meeting vide agenda
tem no. 187 12 (S) held on 17.02.2020 and orders were issued vide endst no. HSPCB/PLG/2020/1045-67

LLecioneel b{[ oo, Zcﬂ(fu/

971 3303¢¢

e —— e

. .
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349

ections against the industrial sectors/units, found operating in violation of directions

issuance of closure dir
d Hon'ble NGT.

of the EPCA and as directed by Hon'ble Apex Court an

Therefore, in view the above mentioned facts and in exercise of the powers conferred under

section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of tiie Air
(Prevention & Control of Pollution) Act, 1981 and delegated by board in its 187th meeting vide agenda
item no. 187.12 (S), directions are hereby issued to close down the operation of the above said illegal unit
M/s Unnamed Jeans Dyeing Unit operated by Raju Friends Colony, Kundli, Sonipat (Latitude N-28.880764
Longitude E 77.107958) by sealing its plant and machinery along with directions to disconnect the
electricity supply of the above said unit, with immediate effect.

non-compliance with the directions issued under

section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence under the provision of 33-A of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air (Prevention & Control of

Pollution) Act, 1981.

In addition to above, it is also intimated that

Dated: ~a
Regional officer
Sonipat Region

Endst. No. HSPCBISRi20241 8§39 — U Dated: W

A copy of the above is forwarded to the following for information and necessary action: -

\A./T he Chairman, Haryana State Pollution Coztrol Board, Panchkula.

2. The Deputy Commissioner, Sonipat. “Z;Z/ ¢
3. The Superintending Engineer, UHBVN, Sonipat to disconnéct the eléctricity supply of said unit.

4. Sh. Amit, AEE, Sonipat. He is asked to ensure compliance of the closure order immediately. The AEE
shall also initiate legal action and propose environment compensation as applicable, as per policy of

the Board.
5. M/s HK Deying Operated by Dinesh Piau Maniyari, Kundli, Sonipat (Latitude N-28.874741 Longitude E /
77.112953).
%
] P

Regional officer
Sonipat Region
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To P
o
Reginal Officer < EE-1/AEE-II/AEE-NI/SC-B/IEE >
Haryana state Pollution Control Board ol
Sonipat <
Subject: Suspension of Closure Direction issued vide ENST. No

HSPCB/SR/2024/843 dated 08 Jul 2024

Respected Sir,

With due respect | state that my warehouse is situated at Sector 48, Kundli,
Sonipat. | gave the site on rent to Hareram Yadav on 17 Jun 2024 (Rent agreement
attached). While taking the site on rent Mr. Hareram Yadav informed me that he will
use the site for storage purpose of readymade garments.

Whereas, during the inspection of Haryana State Pollution Control Borad on
26 Jun 2024, the unit was found engaged in jeans dyeing and washing. | was fully
unaware about the activity of dyeing and washing being carried out at the site as my

residence is far away.

On 08 Jul 2024, | was informed by neighbors that there is a notice from Pollution
Control Board. When | reached the site, | found that Mr. Hareram Yadav had already
left the site with his men and materials.

| request your esteemed office for Suspension of Closure Direction issued vide
ENST. No HSPCB/SR/2024/843 dated 08 Jul 2024. | assure, that in future | will not
give my property/ site on rent for unauthorized activities (affidavit attached).

Yours faithfully

A7

(Santosh)
Aadhar No. 8215 3464 0898
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Date : 31/12/2025

etficate No.  Tosr20250422 [N II!WIIIMWHW!II e Duly Peid ¥ tor

(Rs. Only) |
Shie 154802822 A Penaly <8 |
: Deponent o O"i” ‘
| Name : Santosh . _ |
H.No/Floor : X ' Sector/Ward : X Landmark : X
City/Village : Alipur District: Delhi . State: Delhi |
Phone : gG*uwri* 16 ‘

~

' |
. N - ’
Purpose . AFFIDAVIT to be submitted at Other ' i

The authenticity of this document can be verified by scanning this QrCode Through smart phone or on the website https://egrashry.nic.in
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Annexure-ll

A, LU

|4 H

Haryana State Pollution Control Board,

Star Complex, Opp. General Hospital,

Delhi Road Sonipat, 0130-2236119,

E-mail ID : hspcebrosr@gmail.com

FHID © MCK/2025/537 fa=iie - 19.03.2025
fava — Regarding the Land Ownership record of 33 Nos. illegal

jean dyeing units located at Friends Colony, Kundli, Sonipat.

SURIEd fayy wR amue Briferd @ UF BHib 1SPCB/Endst./1204, f&Hid
29082024 T4 TRUNNPT guecll @R & U &Hid MCK/2024/679 e
02.05.2024 T MCK/2024/1625 [ie 06.09.2024 1 R # |

fauarei= Are # SrRIg AT oMU HEGY @ AT H AT HRal
Siran & T wE) g e gRarom, doden @ 9= @E DULB/Tax/2022/2090
fasti 19—01—2022 IFAR W1 fReral 3 afvta sRamn TRufera aftfam 1973
D URT 81A(2) T sRAMT TR A €FEA 1994 Y gRT 93(2) # aftld e
“The assessment, levy and payment of the tax on building and lands shall not in any
way confer any right, title for interest in the property upon either the owner for the
occupier and shall not be a proof of the building is an authorized one and further that
any building or part thereof which is erected in contravention of the existing building
by laws or town planning regulation/scheme shall not get regularized by virtue of
being assessed to tax on buildings and lands.” YA AR UIUe] :11E ). AaAfhad
HT WA & g | TS M TEIRT B [l H A A A € P AR
W%wﬂwwﬁaw'ﬁﬁﬁaaqﬁﬁﬁﬁéﬁww
Sucral Fel € | o7 BRI 39 diery gRT Swiad =i g | aftta 33 gfact @
MG & BT Gal el T I el & |

3 MY Heled W ¥ Fded € 5 e srfew @& Swig ww=iid
ux ¥ aftfa 33 gfrel @ gof Mk Rers sme< afkd qediecr, I ded
i & U BT BT HE Py |

Opp.-Plot No.-10, HSIIDC Phase-l, Kundli, SonipatEmail:- secy-kundli@ulbharyana.qgov.in
{Tel No. 01 3q-2219?70)
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S

ry
Pgl commﬁ |

JoFHID : MCK/2025/538-540 fe=Ti@ © 19.03.2025

IR @) T Uy FrefRad @ dar 3§ aenef Ud S AR B! 8
ufa g

1. The Chairman, Haryana State Pollution Control Board, Panchkula
2. The Deputy Commissioner, Sonipat
3. The Commissioner, Municipal Corporation Sonipat

Moo

Kundli, SonipatEmail:- secv-kundli@ulbhawana.qov.in
{Tel No. 0130-2218770)

Opp.-Plot No.-10, HSIDC Phase-l,
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Haryana State Pollution Control Board,
Star Complex, Opp. General Hospital,
Delhi Road Sonipat, 0130-2236119,
E-mail ID : hspcbrosr@gmail.com

uiH : MCK/2024/ | 625 e og\gq ‘ o2\

fdsg :— Regarding the Land Ownership record of 33 Nos. illegal
jean dyeing units located at Friends Colony, Kundli, Sonipat.

SR Yy | @S Ffed @ 93 BHie HSPCB/Endst./1204, f&-id
29-08-2024, T4 RUIIST FUSA DAl B UF TG MCK/2024/679 faTid
02.05.2024 &) FR=RaT |

Ry FTeY SR fed MY WEIGd P WaT § A HYAAT W 8
f5 Wzl g e R, Yaee @ UF $Hie DULB/Tax/2022/2090 fisie
19-01-2022 AR WY feerd § aftfa sRamm TR sz 1973 @1 4RI 81
AQ) T sRaTT TR i R 1994 @ aRT 93(2) H aftia Siif “The assessment,
levy and payment of the tax on building and lands shall not in any way confer any
right, title for interest in the property upon either the owner for the occupier and shall
not be a proof of the building is an authorized one and further that any building or
part thereof which is erected in contravention of the existing building by laws or town
planning regulations/scheme shall not get regularized by virtue of being assessed to
tax on buildings and lands” WTEHT SRR Wiaet < <), HaAfbaa &1 wqy el © | FE
ST TETE P QAT T S YT S & i TRUIAST Grsel B U SURTER Wea i
73 % g 33 e o1 PIE A AfETT ReTs Suaer el &1 Rt SR 50 Frafad
ERT SWRIad Fw<hia o= 3 aftfa 33 IFEl & MiTSHT b BT UaT &1 AT S Hebell
gl

1 oY WEIeY ¥ g Fded ¢ P s srfey & SWied w<iid o |
aﬁhs3qﬁﬁm@m%mﬁzﬁémaﬁﬂ%amﬂémaﬁﬁmﬁ
U B BT D DN |

Address:- Opp. Plot No.-10, HSIIDC, Phase-l, Kundli (Sonipat) Mail: secymckundli@gmail.com
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Office of Municipal Committee, Kundli (Sonipat)

£

TTRUTADPT G
JoEHiE MCK/2024/ | 62623 Rela - 06| oq|2e0y

mﬁwuﬁmﬁ%mﬁwéwmmmﬁm
B |

1. The Chairman, Haryana State Pollution Control Board, Panchkula

2. The Deputy Commissioner, Sonipat
* quRTferaT

3. The Commissioner, Municipal Corporation Sonipat

Address:- Opp. Plot No.-10, HSIIDC, Phase-l, Kundii (Sonipat) Mail: secymckundli@gmail.com

29
Scanned with ACE Scanner



QQQ Annexure-ll]
I_ FE HARYANA S OLLUTION CONTROL BOARD fi.fm\\ A

Plot No. 1, Sector-15, Part-II Sonipat mmm————E %
Lifestyle For Ph. - 0130-2236119, E-mail ID: - hspcbrosr@gmail.com ;L:'rﬁ\./‘k;
/ Environment ‘:"5’ o
No. HSPCB/SR/2025/.'S / /7 = S)T - Dated: = | T /85
)

\ Reminder-4
Most Urgent, Time Bound, NGT Matter

To .
The Superintending Engineer,
UHBVN, Sonipat.

Sub. Regarding the electricity connection details and copies of electricity bills of 33 Nos.
illegal jean dyeing units located at Friends Colony, Kundli, Sonipat.

Ref.  In continuation to this office vide letter No. 1185 dated 29.08.2024, letter No. 176 dated
26.04.2024 and letter No. 2897-99 dated 31.01.2025.

Whereas, the matter in OA No. 750/2023: Varun Gulati Versus State of Haryana & Ors. is
related to highly polluting “Red category” dying units which are operating in Dheeraj Nagar & Surya
Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur & Sector — 37 of Gurugram, Village Badsa of
Jhajjar and Friends colony, Pyau Maniyari and Ferozpur Bangar of Sonipat in Haryana.

In the above said matter, Hon’ble NGT vide order dated 03/01/2024 directed as under:-

“Hence at this stage we deem it proper to constitute a joint committee comprising of
representative of the Member Secretary, Central Pollution Control Board
(CPCB),Member Secretary, Haryana State Pollution Control Board (HSPCB) and District
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District
Magistrates of the concerned districts will act as Nodal Agency for the work of the
committee in that district. The joint committee will carry out the inspection and will
ascertain the correct ground situation and will also collect the sample of the discharge
by the units and obtain the sample analysis report and take remedial action in
accordance with law. The committee will complete the said exercise within a period of
three months and submit the action taken report at least one week before the next date
of hearing by email at judicial-ngt@gov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF”.

In compliance of above mentioned order of Hon’ble NGT a Joint Committee comprising of the
following members was constituted for District Sonipat :-

i)  Sh. Amit Kumar, Sub Divisional Magistrate, Sonipat on behalf of District Magistrate,
Sonipat.

ii)  Sh. Pardeep Singh, Regional Officer, Haryana State Pollution Control Board, Sonipat.

iii) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB), New
Delhi.

The Joint Committee has conducted the inspections on 18.03.2024, 19.03.2024 & 29.05.2024.

During the survey of the area 33 no of illegal jeans dyeing, washing units were found operating illegally
and discharging the untreated effluent directly / indirectly in to Drain no. 6. All the 33 no of units have

been closed by the Board.

Whereas, these units have not provided the detail of Electricity connections/ copy of Electricity
Bills for determining the accused responsible for violation and date of commissioning of the industry to
ascertain the period of violation. The list of above said units is as below:-

Sr. | Name and address of Unit No. and Date of issuance | Date of Compliance
No. of Closure Order of Closure Order
1 | M/s RR Wash, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2893 01.04.2024
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(Latitude N-28.860398 Longilude E 77.8(@6

daled 28.03.2024

p— ‘~ - T
01.04.2024

2 M/s Unnamed unit, Friends Colony, Kundli, Sonipat HSPCB/SR/2024/2898
(Latitude N-28.859600 Longitude E 77.120733 dated 28.03.2024 o
3 M/s Unnamed unit, Friends Colony, Kundli, Sonipal HSPCB/SR/2024/2913 | 02.04.2024
(Latitude N-28.859603 Longitude E 77.120741 dated 28.03.2024
4 M/s Unnamed unit, Friends Colony, Kundli, Sonipat HSPCB/SR/2024/2908 02.04.2024
(Latitude N-28.859342 Longitude E 77120810 (l'\lod 28.03.2024 7 ]
5 M/s Unnamed unit, Friends Colony, Kundli, Sonipat ISPCBISRI2024/2903 | 02.04.2024
(Latitude N-28.51313 Longitude [ 77.07223 (Iulv(l 28.03.2024 \ -
6 M/s Unnamed unit, Friends Colony, Kundli, Sonipat HSPCB/SR/2024/2918 26.02.2024
(Latitude N-28. 866166 Longitude E 77.119559 dated 28.03.2024
7 M/s Unnamed unit, Friends Colony, Kundli, Sompat HSPCB/SR/2024/2923 02.04.2024
(Latitude N-28.864662 Longitude E 7 77.120403 | dated 28.03.2024
8 | /s Unnamed unit, Friends Colony, Kundii, Sonipat | HSPCB/SR/2024/2928 | 28.03.2024 ;
(Latitude N-28.864951 Longitude E 77.120790  dated 28.03.2024 ;
9 | M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2933 | 28.03.2024
(Latitude N-28.871448 Longitude E 77.115628 | dated 28.03.2024 - ,
10 | M/s llma Washing, Killa no. 76/14/2, Friends HSPCB/SR/2024/2938 28.03.2024
Colony, Kundli, Sonipat dated 28.03.2024
(Latitude N-28.869589 Longitude E 77.114264 |
11 | M/s Unnamed Unit, Friends Colony, Kundli, HSPCB/SR/2024/2943 28.03.2024 |
Sonipat (Latitude N-28.869792 Longitude E dated 28.03.2024 “
77.114094 |
12 | M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2948 28.02.2024
(Latitude N-28.870583 Longitude E 77.115590 dated 28.03.2024
13 | M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2953 28.03.2024
(Latitude N-28.864665 Longitude E 77.120625 dated 28.03.2024
14 | M/s Radha Krishna Processing operated by Harish | HSPCB/SR/2024/454-58 | 12.06.2024
Village Ferozpur Bangar Near Auchandi Board, dated 07.06.2024
Tehsil Kharkhoda (Latitude N-28.830280,
Longitude E 76.985245) (GST No.-
06ENWPS7940L12U)
15 | M/s Unnamed Jeans Dyeing Unit operated by HSPCB/SR/2024/474-78 | 12.06.2024 »
Dinesh (on the bank of Mugeshpur Drain), Village | dated 07.06.2024
Ferozpur Bangar Near Auchandi Board, Tehsil
Kharkhoda (Latitude N-28.826135 Longitude E
76.983462)
16 | M/s Sakshi Enterprises operated by Mukesh (on HSPCB/SR/2024/459-63 | 12.06.2024
the bank of Mungeshpur Drain) Village Ferozpur dated 07.06.2024
Bangar Near Auchandi Board, Tehsil Kharkhoda
(Latitude N-28.829080 Longitude E 76.986572)
17 | M/s Balaji Washing Operated by Mr. Munna, HSPCB/SR/2024/464-68 | 12.06.2024
Village Ferozpur Bangar Near Auchandi Board, dated 07.06.2024
Tehsil Kharkhoda (Latitude N-28.823683 Longitude
E 76.981752)
18 | M/s Balaji Washing operated by Narayan, Village HSPCB/SR/2024/444-48 | 12.06.2024
Ferozpur Bangar Near Auchandi Board, Tehsil dated 07.06.2024
Kharkhoda, Sonipat (Latitude N-28.825704
Longitude E 76.981455) (GST No.-
06BBBPR9288J1Z2)
19 | M/s RG Wash operated by Mr. Bhoop Singh, HSPCB/SR/2024/473 dt. | 12.06.2024
Village Ferozpur Bangar Near Auchandi Board, 07.06.2024
Tehsil Kharkhoda (Latitude N-28.823664 Longitude
E 76.981794)
20 | M/s Unnamed Jeans Dyeing Unit operated by HSPCB/SR/2024/453 dt. | 12.06.2024
Ramesh Chadha Village Ferozpur Bangar Near 07.06.2024
Auchandi Board, Tehsil Kharkhoda, Sonipat
(Latitude N-28.822905 Longitude E 76.980729)
21 | M/s Himanshi Washing operated by Ravi Shankar | HSPCB/SR/2024/849-53 | 09.07.2024
(on the bank of Drain No.6) Friends Colony, Kundli, | dt. 8.7.2024
Sonipat (Latitude N-28.868654 Longitude E
77.116060)
22 | M/s Color Combination operated by Parveen Piau | HSPCB/SR/2024/834-38 | 09.07.2024
Maniyari, Kundli, Sonipat (Latitude N-28.877455 dt. 8.7.2024
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\ Longitude E 77.110458) &@g , -
J23 M/s Unnamed Jeans Dyeing unit operalc?by ¥ | HSPCB/SR/2024/844-48 | 09.07.2024

Friends Colony, Kundli, Sonipal (Lalitude N- dt. 8.7.2024
' 28.880764 Longitude E 77.107958) |
' 24 | M/s HK Dyeing operated by Dinesh, Piau Maniyari, | HSPCB/SR/2024/839-43 | 09.07.2024 |

Kundli, Sonipat (Lalitude N- 28.874741 Longitude | dt. 8.7.2024
E 77.112953)

25 | M/s Ankur Wash Operated by Anil HSPCHISRI2024/858 dt. | 09.07.2024
\ '~ Piau Maniyani, Kundli, Sonipat 8.7.2024
(L atitude N-28.875871 Longitudo E 77.111411)
26 M's Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this |
|

28 868628, 77.115597 (on the bank of Drain No.6) | location
I-riends Colony, Kundli, Sonipat (Latitude N-
| 28.863628 Longitude E 77.115597) |

27 | M/s Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this
28.868628, 77.115597 (on the bank of Drain No.6) | location ‘
FFriends Colony, Kundli, Sonipat (Latitude N-

| 28.868628 Longitude E 77.115597) |
' 28 | M/s Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this
| 28.880946, 77.108037 Friends Colony, Kundli, location
Sonipat (Latitude N-28.880946 Longitude E
77.108037)
29 | M/s Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this

28.869852, 77.113773 (on the bank of Drain No.6) | location
Friends Colony, Kundli, Sonipat(Latitude N-28.
869852 Longitude E 77.113773)

30 | M/s Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this
28.868233, 77.115690 (on the bank of Drain No.6) | location

Friends Colony, Kundli, Sonipat(Latitude N-
28.868233 Longitude E 77.115690)

31 | M/s Unnamed Jeans Dyeing Washing unit HSPCB/SR/2024/1023- 23.07.2024
operated by Sunil 27 dt.22.7.2024
Friends Colony, Kundli, Sonipat

(Latitude N-28.858973 Longitude E 77.121600

32 | M/s Unnamed Jeans Dyeing Washing unit HSPCB/SR/2024/1018 dt. 23.07.2024
operated by Arshad Friends Colony, Kundli, 22.7.2024
Sonipat (Latitude N-28.859429 Longitude E
77122711

33 | M/s Vipul Dyeing, Piau Maniyari, Kundli, Sonipat HSPCB/SR/2024/1028- 23.07.2024
(Latitude N-28.882513 Longitude E 77.107935 32 dt. 22.7.2024

In view of the above, it is requested to kindly provide the details of Electricity connection/ copy of
Electricity Bills/Date of sanction of electricity connection as per your office record for all these industries
mentioned above within 07 days for determining the accused responsible for violation and date of
commissioning of the industry to ascertain the period of violation so that further action of filling
prosecution and levying of Environmental Compensation would be taken accordingly and Action Taken
Report could be filed before the Hon'ble NGT New Delhi.

Remarks: Sh. Rakesh, JE and Sh. Tarun, LM of OP Division, Kundli were with the NGT Team
during the inspections and the electricity meter nos of all the 13 no of industries are in their due
knowledge.

'

Regional Officer,

Endst. No. \9/7V<9 8@8 WS > Dated: 029/ 59/02 5 NS Semee
A copy of the above is forwarded to the following for information and further necessary action,
please.
¥~ The Chairman, Haryana State Pollution Control Board, Panchkula. ’
, 2/ The Deputy Commissioner, Sonipat. /Z\K
ff

W Regional Officer
) Sonipat Region
pW
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Reminder-4
¢ Most Urgent, Time Bound, NGT Matter
To

The District Excise and Taxation Commissioner,
Sonipat.

Sub. Regarding GST record of 33 Nos. illegal jean dyeing units located in district Sonipat.

Ref.  In continuation to this office vide letter No. 1188 dated 29.08.2024, letter No. 166 dated
26.04.2024 and letter No. 2900-02 dated 31.01.2025, letter No. 3128-30 dated 10.03.2025.

Whereas, the matter in OA No. 750/2023: Varun Gulati Versus State of Haryana & Ors. is
related to highly polluting “Red category” dying units which are operating in Dheeraj Nagar & Surya
Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur & Sector — 37 of Gurugram, Village Badsa of
Jhajjar and Friends colony, Pyau Maniyari and Ferozpur Bangar of Sonipat in Haryana.

In the above said matter, Hon’ble NGT vide order dated 03/01/2024 directed as under: -

“Hence at this stage we deem it proper to constitute a joint committee comprising of
representative of the Member Secretary, Central Pollution Control Board
(CPCB),Member Secretary, Haryana State Pollution Control Board (HSPCB) and District
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District Magistrates
of the concerned districts will act as Nodal Agency for the work of the committee in that
district. The joint committee will carry out the inspection and will ascertain the correct

» ground situation and will also collect the sample of the discharge by the units and
obtain the sample analysis report and take remedial action in accordance with law. The
committee will complete the said exercise within a period of three months and submit
the action taken report at least one week before the next date of hearing by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF”.

In compliance of above mentioned order of Hon’ble NGT a Joint Committee comprising of the
following members was constituted for District Sonipat :-

iv)  Sh. Amit Kumar, Sub Divisional Magistrate, Sonipat on behalf of District Magistrate,
Sonipat.

v)  Sh. Pardeep Singh, Regional Officer, Haryana State Pollution Control Board, Sonipat.

vi) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB), New Delhi.

The Joint Committee has conducted the inspections on 29.05.2024. During the survey of the area
33 no of illegal jeans dyeing, washing units were found operating illegally and discharging the untreated
effluent directly / indirectly in to Drain no. 6. All the 33 no of units have been closed by the Board.

Whereas, these units have not provided the copy of GST Certificate /GST returns for determining
the accused responsible for violation and date of commissioning of the industry to ascertain the period
of violation. The list of above said units is as below:-

Sr. | Name and address of Unit No. and Date of issuance | Date of Compliance
No. of Closure Order of Closure Order
1 | M/s RR Wash, Friends Colony, Kundli, Sonipat HSPCB/SR/2024/2893 01.04.2024
(Latitude N-28.860398 Longitude E 77.120716 dated 28.03.2024
2| M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2898 01.04.2024
|| (Latitude N-28.859600 Longitude E 77.120733 dated 28.03.2024
3 | M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2913 02.04.2024
| (Latitude N-28.859603 Longitude E 77.120741 dated 28.03.2024
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4 | M/s Unnamed unit, Friends Colony, K8641ipat HSPCB/SR/2024/2908 \ 02;04.2024/”7
(Latitude N-28.859342 Longilude E 77.120810 daled 28.03.2024 | —
5 | M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2903 | 02.04.2024
(Latitude N-28.51313 Longilude E 77 07223 daled 28.03.2024 I—
6 M/s Unnamed unit, Friends Colony, Kundll, Sonipat | HSPCB/SR/2024/2918 ‘ 28.03.2024
(Latitude N-28.866166 Longitude E 77.119559 dated 28.03.2024 B
7 | M/s Unnamed unit, Friends Colony, Kundli, Sonlpal | HSPCB/SR/2024/2923 02.04.2024
_(Latitude N-28.864662 Longltude E 77.120403 dalod 28.03.2024 , -
8 M/s Unnamed unit, Friends Colony, Kundll, Sonipal | HSPCB/SR/2024/2928 28.02.2024 &
| (Latitude N-28.864951 Longilude E 77.120790 | daled 28.03.2024 .
9 M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2933 26.03.2024
| (Latitude N-28.871448 Longitude E 77.115628 | dated 28.03.2024
10 | M/s llma Washing, Killa no. 76/14/2, Friends HSPCB/SR/2024/2938 28.03.2024
Colony, Kundli, Sonipat dated 28.03.2024
(Latitude N-28.869589 Longitude E 77.114264 -
11 | M/s Unnamed Unit, Friends Colony, Kundli, HSPCB/SR/2024/2943 28.03.2024
Sonipat (Latitude N-28.869792 Longitude E dated 28.03.2024
77.114094 I
12 | M/s Unnamed unit, Friends Colony, Kundll, Sonipat | HSPCB/SR/2024/2948 28.03.2024 i
(Latitude N-28.870583 Longitude E 77.115590 daled 28.03.2024 |
13 | M/s Unnamed unit, Friends Colony, Kundli, Sonipat | HSPCB/SR/2024/2953 28.03.2024 '
(Latitude N-28.864665 Longitude E 77.120625 dated 28.03.2024
14 | M/s Radha Krishna Processing operated by Harish | HSPCB/SR/2024/454-58 12.06.2024
Village Ferozpur Bangar Near Auchandi Board, dated 07.06.2024
Tehsil Kharkhoda (Latitude N-28.830280,
Longitude E 76.985245) (GST No.-
06ENWPS7940L12ZU)
15 | M/s Unnamed Jeans Dyeing Unit operated by HSPCB/SR/2024/474-78 12.06.2024
Dinesh (on the bank of Mugeshpur Drain), Village dated 07.06.2024
Ferozpur Bangar Near Auchandi Board, Tehsil
Kharkhoda (Latitude N-28.826135 Longitude E
76.983462)
16 | M/s Sakshi Enterprises operated by Mukesh (on HSPCB/SR/2024/459-63 12.06.2%4
the bank of Mungeshpur Drain) Village Ferozpur dated 07.06.2024 -
Bangar Near Auchandi Board, Tehsil Kharkhoda
(Latitude N-28.829080 Longitude E 76.986572)
17 | M/s Balaji Washing Operated by Mr. Munna, HSPCB/SR/2024/464-68 12.06.2024
Village Ferozpur Bangar Near Auchandi Board, dated 07.06.2024
Tehsil Kharkhoda (Latitude N-28.823683 Longitude
E 76.981752)
18 | M/s Balaji Washing operated by Narayan, Village HSPCB/SR/2024/444-48 12.06.2024
Ferozpur Bangar Near Auchandi Board, Tehsil dated 07.06.2024
Kharkhoda, Sonipat (Latitude N-28.825704
Longitude E 76.981455) (GST No.- _
06BBBPR9288J122)
19 | M/s RG Wash operated by Mr. Bhoop Singh, HSPCB/SR/2024/473 dt. 12.06.2024
Village Ferozpur Bangar Near Auchandi Board, 07.06.2024
Tehsil Kharkhoda (Latitude N-28.823664 Longitude
E 76.981794)
20 | M/s Unnamed Jeans Dyeing Unit operated by HSPCB/SR/2024/453 dt. 12.06.2024
Ramesh Chadha Village Ferozpur Bangar Near 07.06.2024
Auchandi Board, Tehsil Kharkhoda, Sonipat
(Latitude N-28.822905 Longitude E 76.980729)
21 | M/s Himanshi Washing operated by Ravi Shankar | HSPCB/SR/2024/849-53 09.07.2024
(on the bank of Drain No.6) Friends Colony, Kundli, | dt. 8.7.2024
Sonipat (Latitude N-28.868654 Longitude E
77.116060)
22 | M/s Color Combination operated by Parveen Piau | HSPCB/SR/2024/834-38 09.07.2024
Maniyari, Kundli, Sonipat (Latitude N-28.877455 dt. 8.7.2024
Longitude E 77.110458)
23 | M/s Unnamed Jeans Dyeing unit operated by Raju | HSPCB/SR/2024/844-48 09.07.2024
Friends Colony, Kundli, Sonipat (Latitude N- dt. 8.7.2024
28.880764 Longitude E 77.107958) -
24 | M/s HK Dyeing operated by Dinesh, Piau Maniyari, | HSPCB/SR/2024/839-43 09.07.2024




@ 27 | M Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this

.

- Kundli, Sonipat (Latitude N- 28.874741 8]@.5 Al 8.7.2024 ——
| E 77.112953)
25 | M/s Ankur Wash Operaled by Anil

HSPCB/SR/2024/858 dt. | 09.07.2024

[

} | Piau Maniyari, Kundli, Sonipat 872024

|| (Latitude N-28.875871 Longitude E 77 111411) -

| 26 | M/s Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this |

28868628, 77.115597 (on the bank of Drain No.6) | location
Friends Colony, Kundli, Sonipat (Latitude N-
| 28 868628 Longitude E 77.115597)

| 28.868628, 77.115597 (on the bank of Drain No.8) | location
Friends Colony, Kundli, Sonipat (Latitude N-
| 28.868628 Longitude E 77.115597)

28 | M/s Unnamed Jeans Dyeing Unit operated at | No plant and machinery was found at this
! 28.880946, 77.108037 Friends Colony, Kundli, location |
' Sonipat (Latitude N-28.880946 Longitude E

| 77.108037) |

129 | M/s Unnamed Jeans Dyeing Unit operated at | No plant and machinery was found at this

28.869852, 77.113773 (on the bank of Drain No.6) | location

Friends Colony, Kundli, Sonipat(Latitude N-28.

869852 Longitude E 77.113773)

30 | M/s Unnamed Jeans Dyeing Unit operated at No plant and machinery was found at this

28.868233, 77.115690 (on the bank of Drain No.6) | location

Friends Colony, Kundli, Sonipat(Latitude N-

28.868233 Longitude E 77.115690)

31 | M/s Unnamed Jeans Dyeing Washing unit HSPCB/SR/2024/1023- 23.07.2024

operated by Sunil 27 dt.22.7.2024

Friends Colony, Kundli, Sonipat

(Latitude N-28.858973 Longitude E 77.121600

32 | M/s Unnamed Jeans Dyeing Washing unit HSPCB/SR/2024/1018 dt. 23.07.2024

operated by Arshad 22.7.2024

Friends Colony, Kundli, Sonipat

| (Latitude N-28.859429 Longitude E 77.122711

“33 M/s Vipul Dyeing, HSPCB/SR/2024/1028- 23.07.2024
w Piau Maniyari, Kundli, Sonipat 32 dt. 22.7.2024

] (Latitude N-28.882513 Longitude E 77.107935

In view of the above, it is requested to kindly provide the record of GST Certificate/GST
returns for above mentioned industries within 07 days for determining the accused responsible for
violation and date of commissioning of the industry to ascertain the period of violation so that further
action of filling prosecution and levying of Environmental Compensation would be taken accordingly
and Action Taken Report could be filed before the Hon’ble NGT New Delhi.

=
Regional Officer,

HSPGB, Sonipat
Endst. No. J}} Dated: Qo } 03/025 w
(o}
A copy of the above is forwarded to the following for information and further necessary action,
please.
\/?./ The Chairman, Haryana State Pollution Control Board, Panchkula.
2. The Deputy Commissioner, Sonipat. e K
0% “5\[ :
Regional Officer
y ,/S Sonipat Region
I
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Most Urgent, Time Bound, NGT Matter

To
The Naib Tehsilgar,
Rai, Sonipat

Sub. Eggarding the Land Ownership record of 13 Nos. illegal jean dyeing units located at
riends Colony, Kundli, Sonipat.

_ Whereas, the matter in OA No. 750/2023: Varun Gulati Versus State of Haryana & Ors. is related
to highly polluting “Red category” dying units which are operating in Dheeraj Nagar & Surya Vihar of
Faridabad, Bajghera, Dhankot, Dhanwapur & Sector — 37 of Gurugram, Village Badsa of Jhajjar and
Friends colony, Pyau Maniyari and Ferozpur Bangar of Sonipat in Haryana. '

In the above said matter, Hon'ble NGT vide order dated 03/01/2024 directed as under:-

! “Hence at this stage we deem it proper to constitute a joint committee comprising of
representative of the Member Secretary, Central Pollution Control Board

(CPCB),Member Secretary, Haryana State Pollution Control Board (HSPCB) and District

Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District Magistrates

of the concerned districts will act as Nodal Agency for the work of the committee in that

district. The joint committee will carry out the inspeciion and will ascertain the correct

ground situation and will also collect the sample of the discharge by the units and

obtain the sample analysis report and take remedial action in accordance with law. The

) /ﬁ(’ committee will complete the said exercise within a period of three months and submit
/ the action taken report at least one week before the next date of hearing by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not

in the form of Image PDF”.

N

In compliance of above mentioned order of Hon'ble NGT a Joint Committee comprising of the

following members was constituted for District Sonipat :-

i) Sh. Amit Kumar, Sub Divisional Magistrate, Sonipat on behalf of District Magistrate, Sonipat.
ii) Sh. Pardeep Singh, Regional Officer, Haryana State Pollution Control Board, Sonipat.
jii) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB), New Delhi.

The Joint Committee has condqcted the i-nspecFions on 18.03.2024 & 19.03.2024. During the survey
of the area 13 no of illegal jeans dyeing, washing units were found operating illegally and discharging the
Untreated effluent directly / indirectly in to Drain no. 6. All the 13 no of units have been closed by the Board.

Whereas, these units have not provided the detail of ownership of land for determining the accused

responsible for violation. The list of above said units is as below:-
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[Sr. [Name and address of Unit No. and Date of gz:npnance Orf .
No. issuance of Closure o W
I N Order “01.04.2024
1 M/s RR Wash, Friends Colony, Kundli, Sonipat HSPCB/SR/2024/2893
(Latitude N-28.860398 Longitude E 77.120716 dated 28.03.2024 ;
S . - 202
2| Wis Unnamed unit, Friends Colony, Kundii, HePCB/SRI202412898 | 01:04
Sonipat(Latitude N-28.859600 Longitude E dated 28.03.2024 /
77.120733 2.04.2024
3 M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2913 02.04-
Sonipat (Latitude N-28.859603 Longitude E dated 28.03.2024 ‘
77.120741 44___————~4—**6272ﬁ5f’/’/
4 M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2908 | 02.04:
Sonipat (Latitude N-28.859342 Longitude E dated 28.03.2024 )
| 77.120810 72024 - =
5 M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2903 02.04. e
Sonipat (Latitude N-28.51313 Longitude E dated 28.03.2024 y
77.07223 275024
-6 | M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2918 | 28.03.2
Sonipat (Latitude N-28.866166 Longitude E dated 28.03.2024
77.119559 4
7 M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2923 | 02.04.202
Sonipat (Latitude N-28.864662 Longitude E dated 28.03.2024
77.120403
8 M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2928 28.03.2024
Sonipat. (Latitude N-28.864951 Longitude E dated 28.03.2024
B 77.120790
9 M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2933 | 28.03.2024
Sonipat. (Latitude N-28.871448 Longitude E dated 28.03.2024
77.115628
10 | M/s lima Washing, Killa no. 76/14/2, Friends HSPCB/SR/2024/2938 | 28.03.2024
Colony, Kundli, Scnipat. (Latitude N-28.869589 dated 28.03.2024
Longitude E 77.114264
11 M/s Unnamed Unit, Friends Colony, Kundli, HSPCB/SR/2024/2943 28.03.2024
Sonipat (Latitude N-28.869792 Longitude E dated 28.03.2024 .
77.114094
12 | M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2948 | 28.03.2024
Sonipat (Latitude N-28.870583 Longitude E dated 28.03.2024
77.115590 -
13 | M/s Unnamed unit, Friends Colony, Kundli, HSPCB/SR/2024/2953 | 28.03.2024 ' .
Sonipat. (Latitude N-28.864665 Longitude E dated 28.03.2024

77.120625

In view of the above, it is requested to kindly provide the details of ownership of land as per your

office record for all these industries mentioned above within 07 days for determining the accused
responsible for violation so that further action of filling prosecution would be taken accordingly and Action
Taken Report could be filed before the Hon'ble NGT New Delhi.

Endst. No. ) 70~77%

Dated: oJ6 /6 L// QY

A copy of the above is forwarded to the following for information and further necessary action,
please.

4" The Chairman, Haryana State Polluti Q;Qol Board, Panchkula.
2. The Deputy Commissioner, Sonipat. NS \\,\\

3. The District Revenue Officer, Sonipat

o
%

v

/‘
Regional Officer,
HSPCB, Sonipat

o|C

Re@%m\ﬁ

Sonipat Region
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Annexure-1V @

ﬁ‘n"‘m’* A Regional Office, Sonipat
wiw.. .~ HARYANA STATE POLLUTION CONTROL BOARD
s
SPOT INSPECTION REPORT
:1 : }Nnme ot the Unit ‘ MI'S [y UUO’&"‘ f,ﬁ,uw (._% ———

* K\w.&.a',.gcm«']o (Lot 28 860375,

U’""‘j v 1™ el 6 |

\ — | -
| 2. | Date of Inspection

< 24/ /;,OM a
3 |Name of Officer * M O, f 0 H3PLE SOWPVI

& Name o Reproseative of iho nit | W S i

5 | vhelher obtaned NOC or not i !
| |

~—d ) | S ommmeat e e {

() - Whether applied for consent or not / f
{ 1 |
»_:r’ - 1 ()\ “\.: ‘{ = = o N / !
- B |

8. | Manufactunng Process ‘

|

|

|

‘g TDischaroc oftheunit | "*m/ﬁw asie

| (i) Domestic

|

(i Trade
rage =2’ |
10. | & ‘T ade Effluent | |
/871 installed or not) ‘
|
1

[— . R S (EeSe—
11 Source of Air Emission and Status |
' of APCM (Installed / Not installed)
| |
| i
‘ !
I
, [ — | E— I
"12 | Harardous Waste Generation/ f
Siatus N — B | R
13 N of DG &;(«ts - B [ ———
14 | fu .y cther Remarks frnu a_fd ot F A &M‘-J i PN A

él‘*ﬂ NO Wﬂ—-&? ULA.DA p)‘M D}/_ '

i, W SE .
No WW"’““OAKW S

Signature of the Representative of the Unit Signature of the Verifying Officer
HSPCB, R.O.,Sonipat

38


Annexure-IV


e Regional Office, Sonipat
““{% o, ~ HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT

T [Name of the Uni T

ol Sooipd - (Lot wgr?ez

; Lc(vv, 07 e 133

WMl Ummaatd it Frambs colo

2. Date of Inspection o a\ /537?) 25 .
'3 [Name of Officer o P(W‘l) Koy, F-0. HSPC B, Lo n/upo/-
\T ‘Name of Representative of the unit bekW Bal 2 Ui
\ WA
5. Whether obtained NOC or not /
6. | Whether applied for consent or not ) /
[7— —-‘—Prodimt o r/a,o,w\ -
0 I i § it el
8. Manufacturing Process 2t
9. ﬁiééﬁéfgézf the unit
(1) Domestic
(inTrade
10. | Source of Trade Effluent o
(ETP/STP installed or not)
11. | Source of Air Emission and Status
of APCM (Installed / Not installed)
112 | Hazardous Waste Generation/ |
| Status _ ! o’ o
13. | No. of D G. Sets
14 /\ny other Remarks The Aayd UwJ-/— J& s smandled FISv s
JZ.D(_‘)J“O‘V\ ‘

Signature of the Representative of the Unit

Signature of the Verifying Officer

39 HSPCB, R.O.,Sonipat



7 . Regional Office, Sonipat @
S HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT
‘T Name of the Unit M5 Ummaned A Prdend (_u,l/ﬂma
Kuand ), Sooddfed - Clad'= 28 55g gu,
L«rwa T =14 )

2. | Date of Inspection =

| 1L-Y'0B.002 5

TE%{_Nng oc’fffl(er - N o. JPcB, Soond d:/ ‘
| 1 w M — H s &
| 4. | Name of liepresentati_vaﬁhéﬁmtml' 16 Ww ¢d~ e U 4

| No hep

‘}_ e M ‘9}1 M B

1\ 5. | Whether obtained NOC or not

. - B o /

{ 6. Whether applied for consent or not /

[ (S——— S —

|7 Product

\ 8. | Manufacturing Process 7 FABva
1 9. | Discharge of the unit
i

(i) Domestic At e
(i Trade

' 10. | Source of Trade Effluent
(ETP/STP installed or not) /

l

11. | Source of Air Emission and Status
of APCM (Installed / Not installed)

12, | Hazardous Waste Generation/
* Status
No. of D G. Sets

14 [ Any other Remarks e Tht. dajol o+ 148 ligroatled pgo

bt ai bt NO.EJ FMW‘M@ N

| g U gpd® ke

NOM‘ Q,»JP’““*L.

Signature of the Representative of the Unit

Signature of the Verifying Officer

HSPCB, R.O.,Sonipat
40



J o e e s
HAFCYAN ?
SRR YT

‘ﬂ\&:ﬂ oo f e o

1. TName of the Unit

\2.

W—_ 'Name of Officer

N e e e e

e sy

Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

871

SPOT INSPECTION REPORT

Date of Inspection

My
Kundl), Somipod- ( Ledt: 29@8 ~ U
LoV =\ 1120@ IO)

7

2\ o3 [aeay

Pl Kunwr, F0° HSPCR. Soonipat -

- No fuphegen o iR s Ll U

Whether obtained NOC or not

6. !‘\Nhéthér applied for consent or not | /
[_7_ "P[AO(‘}lUCAt o o N ' .
| Vianufacturi WAW s gt Brt-r
8. | Manufacturing Process AY '
9. | Discharge of the unit
E (1) Domestic
L (i Trade
I o )
10. | Source of Trade Effluent
(ETP/STP installed or not)
' 11. | Source of Air Emission and Status
i& of APCI (Installed / Not installed)
1
|
i
i
g
!
12 | Hazardous Waste Generation/ 4
| | Status I -
| 13._ [ No. of D G. Sets S e
14 | Any other Remarks o daud Ut 4 digemarndoXed £ yenl £
1 .
| Atkr s N o WMMM‘«J aed gk
| o2 Badd Alke

Signature of the Representative of the Unit

)

3= b P

) e

Signature of the Verifying Officer

41 HSPCB, R.0O.,Sonipat



s 872

e—— Regional Office, Sonipat
:-;"L HARYANA STATE POLLUTION CONTROL BOARD
g
SPOT INSPECTION REPORT

-—]"P\Jem“eé of the Unit l N\\ < W SV ,+ Gl
| - Colony | kadd, Soond

Cled -7 2851317 |, (eay > T 61223 )

Date of Inspection ——5}! /,;3 /'2_0‘2,3‘

| Name of Officer wxwa, [0 H3PB, Conupsl

| Name of Representative of the unit | nJ © Wa—u < vt

"Whether obtained NOC or not

L - ) yA
6. Whether applied for consent or not /
7. | Product _ o o L+~
Lt

I , - o R NP 2t
8. Manufacturing Process mw)r/Q,u) =
9. | Discharge of the unit 58

(1) Domestic

(i Trade

1 10. | Source of Trade Effluent
(ETP/STP installed or not)

11. | Source of Air Emission and Status
of APCM (Installed / Not installed)

12 | Hazardous Waste Generation/
\Sf.d J‘-»

—— ———— — i

No. of D G. S@ts

14" | Ay olher Remarks TUA dodd Uwvd + (& dj(amande b Fatn~ dx
At Nb ,o,Qo/\J W“"-"% el WQ}M Awcpa
L

O eyt pb

Signature of the Representative of the Unit Signature of the Verifying Officer
4 HSPCB, R.O.,Sonipat



Por o e
A4 A

e Ty
B N5 |57 g

—\'Namé of the Unit

|

|

873

Regional Office, Sonipat

HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT

T IS Upanad G
| ku«ul-Q} SOWVJ' C

Lo 0105 )

EsLienht (QQD%,
/Loﬁ'{)ﬁ'féélé 6,

Date of Inspection

I'Name of Officer
" . e
| Name ol Representative of the unit

5 TWheiher obtained NOC o ot~

M3 /e as

) koA, F B HIP B, Setniped -

o /

i — - 7 i
I R . —— RS e

' 6. | Whether applied for consent or not a5 b= !

7. |Product . ]

L | Aike

'8 | Manufacturing Process ‘

| .

‘Discharge of the unit
| (1) Domestic

©

a3

(i) Trade
10, | Source of Trade Effluent
ﬁ (ETP/STP installed or not)
' 11. | Source of Air Emission and Status )
; of APCM (Installed / Not installed)
12, | Hazardous Waste Generation/ -/

| Status

13, [No of DG, Sets
14. | Any other Remarks At Los'd
| Atk WNe

Y /&,ojé

- ——
i

No WWPJ\TM

Signature of the Representative of the Unit

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat
43
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874

Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

@

SPOT INSPECTION REPORT

1. Name of tne Unit 1 M I Fe oo

| B Unmeamob 3«)4, Y Collom,
P(\-LAAcLQA SD("U :
L\_)ﬂ_ﬁ'. ’7_@ 9(“{661, u(\\d!~’17',le\{u3‘

| 2. Date of Inspection 2\4 /DB/Q.DJ—S

5. Name of Gfficer - Mo o, o PSP, Soonpe

\_Im ‘Name of Representative of the unit | o )

' 5. | Whether obtained NOC or not /

‘—“——-—« — — W M

6. Whether applied for consent or not . F

L - - é\{'&{y«.ﬂv\l\ﬁ—j’aj‘

| 7. | Product RU

{ 8. | Manufacturing Process -

| Discharge of the unit

| (i) Domestic
‘ (iNTrade /
h?“‘s\;ur’ée’oﬁra_dé Effluent S
| (ETP/STP installed or not)
1 11. | Source of Air Emission and Status
of APCM (Installed / Not installed)

12. | Hazardous Waste Generation/ / -

o () akuS e e e —

18- No of D.G. Sets

14.

AQxe -

© P
Leid

Codow

uOﬂW

Signature of the Representative of the Unit

/\n\/ other Remarks Tua ,gcu& Uu\/u—l: ;/3 &JAW

RPN o

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat
44




875

{—
; sasEaa Regional Office, Sonipat
e HARYANA STATE POLLUTION CONTROL BOARD
“‘\!f‘:‘jﬁa
NI
SPOT INSPECTION REPORT
E'T' R \i'N:m'\o of the Unit M[_r UM,M,MA.A Wl, F)‘u Al
ill \ “ { I}‘Q ‘W‘E]I K“ A M,ol..oj SDMJ Pd
1 | el G g gbuas |, Wngt= 77 1207 72)
| l
"2 I Date of lnspection ’)»‘4 3/2_;, 15.. - N
' ;‘"Nd'w ot Officer A("‘»LD bt (= - 0 H .YPCB/ {o M“’P"‘/
i T; Name of Representative of the unit . IW; -r‘cé phadet
5 Whethor cbianed NOG ornot | B |
L — / %
6 Whethet apphed for consent or not / x
‘”8".' 7 h"lanufactdrmg Process - A‘JE 7 g
I Aite |
' 8. | Discharge of the unit 7
' {1 Domestic :
{(nTrace |
90 Scurce of Trade Effiuent | - |
(ETPRISTP installed or not) s
{
11 | Source of Air Emission and Status '
of APCM (Installed / Not installed)
|
1 t
|
1 |
N — - i
12. | Hazardous Waste Generation/ 'E
| Status e |
1’>_ “- Of 1.)() SLIS - - ) B i I —— A ‘,
14 | Any other Remarks v, Loid Cai'd 4 OL,AM/ZQ_O) e Lo |
Alde- No p W‘(‘Aﬁ"-‘a Lesd M '
|
L

MOMMM .

Signature of the Representative of the Unit

45

NG T

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat



876

Regional Office, Sonipat

HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT

.———‘—”"jf"’ — 7 — gor "‘ . — — S — = — —e
1. | Name of the Unit "Ml Umrnoaned g+, r/“uM (_,oggg
Ku/u\,c(.,&, SMu',DJ' Lo 2 p. Y yyr
Loy, T s 62°)
2. | Date of Inspection 1M)e3 [2e2 s
L
E‘TQJ[—NaméW(‘J! Officer o w W‘- HS PLB, SOW‘{’“—’J
—_ | e o
| 4 Name of Representative of the unit
| \
\ 5. Whether obtained NOC or not /
6. | Whether applied for consent or not | /
7. | Product N T / —~
R N tod
8. Manufacturing P
anufacturing Process D\)LM
9. | Discharge of the unit Lt
(i) Domestic
(i Trade
o — /
10. | Source of Trade Effluent
(ETP/STP installed or not)
11. | Source of Air Emission and Status
; of APCM (Installed / Not installed)
| |
‘ |
|
t
|
I
e Ha»ardous Waste Generation/
t StatL B —
13. [ No. uf D G Sets
4. [ Any other Remarks T2 &og'd WAt [A AJ&M—M«J’/LZ’J FrdEeea
4t Aide No p Wma% asd
o) Rt peld AT

Nk Ww

Signaturc of the Representative of the Unit

W oee—
Signature of the Verifying Officer
HSPCB, R.O.,Sonipat
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ST TTITETE

' HAIY.
w_,..”;l--»

gt

Regional Office,
HARYANA STATE POLLUTION CONTROL BOARD

Sonipat

SPOT INSPECTION REPORT

‘ |f1” TNa‘mé’ of the Unit

Conus

2. | Date of Inspection

e

E 4\ ame of Representative of the unit
l

Name of Officer

S e oty
l 761k ] paaeudd

iy Ml onno.
ke d L,

c(lad. 28 £t v s&ﬂ Ley: 7411,

264

=i s

Pl benn, Fro- Hs P8, Connip

r). Whether obtained NOC or not

6. | Whether applied for consent or not
|

7 Product
'8 |Manufacturing P N N e !
: anufacturing Process
S - 0., }/w
9. | Discharge of the unit &L(V"w
| (1) Domestic Cy
! (i) Trade ' A\ A

10. | Source of Trade Effluent
(ETP/STP installed or not)

11. 'Source of Air Emission and Status
of APCM (Installed / Not installed)

12 | Hazardous Waste Generation/
Status -

13. | No. of DG, bats
14. | Any other Remarks T gwd Lwd + 14

Alte N o

o Suepiest el

Signature of the Representative of the Unit

47

A?AM/{M o +u

FMWW“?M—&P"’\WA

\

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat



R HARYANA STATE POLLUTION CONTROL BOARD

1. TName of the Unit

Regional O h7c:c, Sonipat

SPOT INSPECTION REPORT

M[S Umarameh Lhu/ ruenty (gl

O,

é ‘1 Date of Inspection :2-\4 63" :LmLJ‘
5wt i ek, PO ATPEB So0n
4 7 Name of Represéh&éﬁvé of the unit I
"5 Wheller obtained NOC or ot
6. Whelher applied for consent or not
%-77—,‘_—”;‘7[)IL‘CUC1 o A‘T
|8 jg Manufacturing Process
‘E.k—ir—blkcharqe of the unit
‘ | (i) Domestic
(n)Trade
10 | Source of Trade Effluent

11" 1 Source of Air Emission and Status

-

3.
4

e

MM\L W‘U’w '
o

Signature of the Representative of the Unit

s

\ K(_,Wﬁl-ofl _go(y\,l fw/L I/ij 2.F &6‘777’2/
oy s ™17, e 79)

ol -

|
4
{
§

| (ETP/STP installed or not)

|

of APCI (Installed / Not installed)

B VP——

f'i {azardous Waste Generation/
'; u a ' us
H of D G. Sets
/, iy other Remarks

R ——

gk O

Signature of the Verifying Officer
HSPCB, R.0.,Sonipat




1 Date of Inspection

Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

879 @

SPOT INSPECTION REPORT

F T N U ——

“Name of Officer

| Name of Representative of the unit

i MM ~0- H3PCB, Sonupsd-

MIS Umnaued wmdl, frgomdl

< /gcrrupol d
CwJ—la’?%J—m Loy - TH11 £5714)

Whether obtained NOC or not

6. | Whether applied for consent or not | /
7.~7 Product -
i
| Manufacturing Process o
1 -
E Discharge of the unit
i (1) Domestic
1 (1) Trade
10. | Source of Trade Effluent
(ETP/STP installed or not)
11. | Source of Air Emission and Status

I'No of b G. Sets
“Any other Remarks T W2 Kou'd

of APCM (Installed / Not installed)

THazardous Waste Generation/

QIQ JS

R Lihe Ne

N) o

P

WM‘“%:“"

Signature of the Representative of the Unit

[P r Y dJ,g/uweAd/&d 461

[A—\JW""L

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat
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380

Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

),

=
SPOT INSPECTION REPORT
7. | Name of the Unit M M[E'W UO’U*H P/‘Lu Z Al
( Lo .- 25’5’6”663— Loy &+ 170 62g)
2 | Date of Inspection .
3—\—? 63
i i 1 i3 e
ame
W e of Officer W (0 WIPCB, .Som/al\
4. | Name of Representative of the unit |
- /
5. Whether obtained NOC or not /
6. | Whether applied for consent or not J
I B X
ds Product
- - 5 ?B"f
8. | Manufacturing Process _,}"w
Q. Discharge of the unit ’
(i) Domestic &Bﬁlg\ky
(Trade
10, | Source of Trade Effiuent =
(ETP/STP installed or not) !
11. | Source of Air Emission and Status
of APCM (Installed / Not installed) |
12. | Hazardous Waste Generation/ i
| | SIdlUS [ o
'13. | No of D G. Sets | o
{14. Any other Remarks Te &Q_,cl uvi 4 4 dJ&MM/&,o} P~ Lo
1 &"F/L- N o P’W /W‘—O-f/lfum_aJv o P/QW
| by A Aaid Qb
;
N o 3 =

Signature of the Representative of the Unit

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat
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381

Recgional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT

®

Signature of the Representatlve of the Unit

NO Mapij

M Lt "{'

51

R
/’ 7~ [ Name of the Unit M)s Lo K)ua !
&Tw}w)cfj Hotu it \/J\ﬁoJ;z
faseo L oredy Padbhoads f b .
e W :*l\D £ ?0 Lﬂ'vg V4-aFs2Y s
"5 | Date of Inspection -
'3 | Name of Officer -
"4 Name of Representative of the unit |
5. | Whether obtained NOC or not
6 | Whether applied for consentornot | /
‘7. | Product /
1
'8 | Manufacturing Process ’
i
'9. | Discharge of the unit et
(i) Domestic (:\'G"A
% (11)Trade
[ S Ab b“ =
' 10. | Source of Trade Effluent
‘ (ETP/STP installed or not) /
11 | Source of Air Emission and Status
; of APCM (Installed / Not installed)
12 | Hazardous Waste Generation/
. Status
3. | No. of D G. Sets
14, ] Any other Remarks -Thg Aaid writ 14 dibm
_ MAe - e P Wm&g ?@ QJ{ M _,Q_nwﬂ&*—-
i
i
| [ L —

o

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat



Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

382

SPOT INSPECTION REPORT

©

Name of the Unit

ESAS
-

’[1./ Mls Unnased Jeams Dyeine, Umst
OfSoted b, Dinnaph (00t B 57
W Doeoim) Vi .
“"’@@%Né"’”
SIS ——— : | S0l o8 Tt plbofr K ied .
5 | Date of Inspection bty ipoe’v) p. p2k 135, Lomg 167 1P3V Q2
25/°3 [>22 s
3. | Name of Officer A i dr s, HyPLN , Enod P
4. | Name of Representative of the unit O S MWJQ"}‘“L % 2 Ut phded
5. Whether obtained NOC or not
6. Whether applied for consent or not /
7. | Product /
— \ g
8. | Manufacturing Process At M e
9. | Discharge of the unit DS 2r+e -
(i) Domestic
(i)Trade /
10. | Source of Trade Effluent
(ETP/STP installed or not)
11. | Source of Air Emission and Status
of APCM (Installed / Not installed)
12. | Hazardous Waste Generation/ /
Status
13. | No. of D.G. Sets
14. | Any other Remarks  twa Loud wmit (4 dadmaatEled Frov
AR NDPM WWJJ? M’.\.M D—”f”—\'\-\_/{/f
AN A
\U'! / ¢

Signature of the Representative of the Unit

Signature of the Verifying Officer
HSPCB, R.O.,Sonipat



y—
F—ﬁrﬁ Regional Ol§c8e:,380nipat
;}@“"—’ HARYANA STATE POLLUTION CONTROL BOARD

73%‘5;5*”
FERS \
/ SPOT INSPECTION REPORT @
wy Uillage' Fifoypuct '
S ) oM - Klud iods, | o B :-28-819 of 0 T16-1T68 T2~
5 | Date of Inspection - 3’/ 3 =
| 2 5 /o3 fuer

3. | Name of Officer M K, F0- d P B, Soomip)
2. | Name of Representative of the unit | W o _h"’QV‘PW'M e Lt
B vl | phaged - v

5. | Whether obtained NOC or not

6. Whether applied for consent or not /

7. Product /E,uc)

8. | Manufacturing Process ]

A Lide
Q. Discharge of the unit
(1) Domestic
(i) Trade /

70 | Source of Trade Effluent

' (ETP/STP installed or not)

:L 11. | Source of Air Emission and Status

‘ of APCM (Installed / Not installed)

12. | Hazardous Waste Generation/
L Status
,13. | No. of D.G. Sets i
| 14. | Any other Remarks T\L Aald L~ AL Ao ,L le d Pl 2

N ‘

sasendt?t eg
Signature of the Representative of the Unit Signature of the Verifying Officer

53 HSPCB, R.O.,Sonipat
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Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT

"Name of the Unit

Ml Baleji wogmg

Mﬁ MLL/MU

h 24 Khﬁ&}&c«m i '-3’, 3 ie
5| Date of Inspection 2€ 032028 ' =
" - A .
3. | Name of Officer W Kot F0 H SPCR, Sorni pot
4. Name of Representative of the unit
/
5. Whether obtained NOC or not /
6. | Whether applied for consent or not ‘
0\ &
7. | Product M T
&jL [ .
8. Manufacturing Process ot /S i
9. Discharge of the unit
(i) Domestic
(ii)Trade /
10. | Source of Trade Effluent
(ETP/STP installed or not)
11. | Source of Air Emission and Status
of APCM (Installed / Not installed)
12. | Hazardous Waste Generation/ /
Status
13. | No. of D.G. Sets
14. | Any other Remarks T\ 4oud uarg+ (A O mntled pyo~ L0
éf 'L,L . N o p W(Mla Lu-—bd DQQMIJJ
w —Q..DLOJ_‘ @

Signature of the Representative of the Unit

No Mm

N

Signature of the Verifying Officer

54 HSPCB, R.O.,Sonipat




/ SPOT INSPECTION REPORT =
/ﬁ"“ﬁéﬁwé of the Unit MIs Bole (i Wes ,M é,;
| Y\JD?“OW N Botna
| qu o)ua« “rzw/u/
| IJ 2f- ,PJ, r‘lw (»/‘;; 7
L 18
2| Date of Inspection
. Ls/oj/J,ﬁLS’
3. | Name of Officer - m K L, PO, HSP@B Corrpe -
R N s
‘4| Name of Representative of the unit W ae 4t CnH
"5 Whether obtained NOC or not |
I R R /
6. 1 Whether applied for consent or not /
7. ; Product yorwt T g2
I N | d‘mw ¢
‘: 8. ] Manufactunng Process
E —% Discharge of the unit
(1) Domestic
i(u)Trade
10. | Source of Trade Effluent
%i (ETP/STP installed or not)
11 | Source of Air Emission and Status
' | of APCIM (Installed / Not installed)
|
|
|
!
!
|
12. | Hazardous Waste Generation/
B Status
r 13. | No. of D.G. Sets
14, | Any other Remarks T &oid Wit (& dilpwortled e AMO

385

Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

OM}MMM

Signature of the Representative of the Unit

| No oL rwacdimoty Uk founh J%}kgmu-

ignature of the Verifying Officer
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"Name of the Unit

Regional O 1§e§ Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT
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17 mop

S— S Lw‘w éi?ﬂié% m - 76981 9y

- | Date of Inspection 0 € 02 2027
4 [ Name of Officer Pyl kuca, F0- A 3PCB, Loadpath
"4 | Name of Representative of the unit | o g QFW wiok Palew -
|
5. | Whether obtained NOC or not
| /
| 6. Whether applied for consent or not /
i
7. | Product /
TS. Manufacturing Process W ‘069“’”‘
' 9. | Discharge of the unit
2 (i) Domestic b\""”'
| (iTrade
;
\ 10. | Source of Trade Effluent
| (ETP/STP installed or not) /
1 11. | Source of Air Emission and Status
?l of APCM (Installed / Not installed)
|
12 [ Hazardous Waste Generation/ /
Status
| 13. | No. of D.G. Sets

14.

Any other Remarks  TWa 4049 Uit 14 digamarchlad Fpom 2 &ite
N O PW W\W‘O‘Q o prudend— o L gotel

,Sgebﬂ

~N o W pvuwj

Signature of the Representative of the Unit

-

Signature of the Verifying Officer
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Regional Office, Sonipat
HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT
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Name of the Unit

CJesms Dyeing Unuct
&1 www ef‘:wdbfg /Q,EVVVU"W‘ MLLQ

TR : ——Beonndipat - [ A é’Lz._‘L'E__ I b 1807127 .
Date of Inspection = B Logy.

‘Name of Officer

Name of Representative of the unit NO ?"Q‘PWIUL e pﬁm [

'5. | Whether obtained NOC or not /

}—6’- Whethér_app‘ied for consent or not T T /

&

7. | Product

il o /| ol

l8. Manufacturing Process \ M}U—A’ Ee
g Wi

''9. | Discharge of the unit

g (i) Domestic A e
’ (NTrade

| ,

| 10. | Source of Trade Effluent

5 (ETP/STP installed or not) /
41. | Source of Air Emission and Status

i

i of APCM (Installed / Not installed)
l

|

12. | Hazardous Waste Generation/ /
| Status
{ 13. | No. of D.G. Sets

"14. | Any other Remarks o Aedd Ot s dugpetled fFpom
Acke - No P,Qo/v-—‘" quy wAnl ﬁ’,o_u/vvé\e.} AA
Aatd gike

o saprerst o o p D

Signature of the Representative of the Unit

Signature of the Verifying Officer
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SPOT INSPECTION REPORT

,T"}['Namé_ of the Unit 1MIS g=y i Wegting CAL I
| bﬂ AD-/""‘"SW"*‘- (_gr -M

o Divadin No. &) Fries
2 | Date of Inspection CloFiizpe @ 609 7 7.0¢ ¢ o)
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3. | Name of Officer ,
| M Kowsd, F o HSPC 8, So~prf

A

4. | Name of Representative of the unit

i3 | Whether obtained NOC or not /
[—é.w_ Whether applied for consent or not T /
[

[7. Product +.,Q &~
D e o
8. Manufacturing Process W W
9. Discharge of the unit é)‘yv‘"‘"’
(i) Domestic
(n)Trade

10. | Source of Trade Effluent
(ETP/STP installed or not) /

11 | Source of Air Emission and Status
of APCIM (Installed / Not installed)

12 | Hazardous Waste Generation/
| Status B
13 | No. of D G. Sets

14 | Any other Remarks The ¢aiol ot A d.)l”"%ﬁ/ep’é i
e &ihee  No P’Z"""J nN\&ULu/:«.aJy WW&,QJ‘LG«L@J

ot L2 /&oJa\ Aite -

o rughesstiialiod ol e

Signature of the Representative of the Unit Signature of the Verifying Officer
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Name of the Unit "'\"ME :‘gg--“*: iehon 61228 13

W P(d}.‘ WNB,G’"J ’(UAA»QA
pot 2L FTIUE S, T leurg |

\

2\4-03 9._03.—3‘
3 | Name of Officer ) Q l) Kl , F-O° HSPCB .Ca(ru‘fuL )

Whether obtained NOC or not /

sl

Discharge of the unit

\ o |
(i) Domestic ’bfp- >
(W Trade

0. | Source of Trade Effluent
(ETP/STP installed or not)

11 'Source of Air Emission and Status
of APCM (Installed / Not installed)

/

pmm— — = R

2. | Hazardous Waste Generation/
i Stdlbs

— e —

| 13. le of D (a Sots |
14| Any other Remarks  “Tiak goutd i ofF 14 d_J&,.,MO/\_}/@Ld pdorv— A

Lie+ Neo fw mandon-eiy MW

oo *&P%m AJ“L

Signature of the Representative of the Unit Signature of the Verifying Officer
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~TName of the Unit M/CS Umnmomed — Jo gt by lont

Ko i, j%nfﬁu EJ‘JM g

( oA 28 88 )¢y,
LnAa;. 7 e 84 7)

5 |Date of Inspecton 14 o3. 2,0;5*‘

73 | Name of Officer W e, O H PR, gowﬂj .
’I—E\Jémé- of Representative of the unit S

5 Wheiher dbiained NOC or o /

iT Whether applied for consentornot | /

|

i

17. | Product J /QJ/‘*
| Y] -

8. | Manufacturing Process

N7 ae AT
L____ SR P Y i
19, | Discharge of the unit ¢
\. (1) Domestic
's (i) Trade /
' 10. | Source of Trade Effluent
i (ETP/STP installed or not) /

"11. | Source of Air Emission and Status
of APCM (Installed / Not installed)

é 12 | Hazardous Waste Generation/
; | Status
113, No of D.G. Sets

14 [ Any other Remarks TR &asd Umud 4+ A i bt led é)\-owt 4‘\9

| Aika No o pla Sk et Ling ;

Signature of the Representative of the Unit Signature of the Verifying Officer
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Name of Officer

W ICUnA, £ -0 HTPLB, Sooipd .

Name of Representative of the unit

“Whether obtained NOC or not

/

Whether applied for consent or not

/,,
4

Product
quufacturlng Process

i
’ Dlscharge - of the unit
(i) Domestic
(iTrade

L/U 0 VM

o

10. | Source of Trade Effluent
(ETP/STP installed or not) |
71 T Source of Air Emission and Status
of APCM (Installed / Not installed)
12 T Hazardous Waste Generation/ T R
i____.____ Stdt_u_s_‘
1 13. | No. of D.G. Sets
i1 14. | Any other Remarks Tne éwcj tard L (A A_),gfywo,‘_ﬂ}/(_w p'J@M,,
l L A NO F,QOM.J- o Aty (s
{
[ECa— i I ——
W’h =
No A e M ey
Signature of the Representative of the Unit Signature of the Verifying Officer
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SPOT INSPECTION REPORT

Name of the Unit
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[,W,, LX), Log~'l'7'lll‘4”’)

5 | Date of Inspection

24 03.202-§

Name of Officer

P Koo, F-0 3 PCR, Sonmipe]

| Name of Representative of the unit

Whether applied for consent or not

Product

Manufacturing Process

Discharge of the unit
(i) Domestic
(iNTrade

"Source of Trade Effluent
(ETP/STP installed or not)

Source of Air Emission and Status |

11.
of APCM (Installed / Not installed)
12. | Hazardous Waste Generation/
Status
13. | No. of D.G. Sets .
14. | Any other Remarks i goud O & & digreTled ppor Lo

At , Vo p

O

MMT QUQ%, '

Signature of the Representative of the Unit

prroihintts vt p :

Signature of the Verifying Officer
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"Name of Representative of the unit

Whether obtained NOC or not /

6. “Whether applied for consent or not /
r— TProduct o \
D (R —— Qj,d [l
t8 Manufacturing Process )
AU &
Pl Y
9. | Discharge of the unit LA
(i) Domestic
(i Trade
10. | Source of Trade Effluent
(ETP/STP installed or not) /

71 | Source of Air Emission and Status
of APCM (Installed / Not installed)

12 | Hazardous Waste Generation/ P
Status

13. | No. of D G. Sets
14 | Any other Remarks 1 W Sau'd UMJ-I' D djgrenddod proec

i AT e No PM ﬂwawfujg o P}UI«LM

o lap BTl
Signature of the Representative of the Unit Signature of the Verifying Officer
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,‘ 6. Whether applied for consent or not /
i e ey o
7. Product /
1 - I R T L. eS|
' 8. Manufacturing Process ‘ e
I 130
' 9. | Discharge of the unit
‘ (i) Domestic Lite
| (m)Trade ‘ -
| e -
0. | Scurce of Trade Effluent
' § (ETPISTP installed or not) /
11, | Source of Air Emission and Status
| of APCM (Installed / Not installed)
|
]
2 1 Hazardous Waste Generation/
SIJUS ) I .| N
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Signature of the Representative of the Unit Signature of the Verifying Officer
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ff .| Name of Representative of the unit

)L'E;," "Whether obtained NOC or not
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f6. |"Whether 7a“p"b_lried for consent or not
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| 7. Product
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8 | Manufacturing Process -

9 | Discharge of the unit
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Signature of the Representative of the Unit
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Signature of the Verifying Officer
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| 7. ‘(Product
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| 8. ‘Manufacturing Process . W/
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9. Discharge of the unit _(:‘,L !
\ (i) Domestic
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0. | Source of Trade Effluent T

(ETP/STP installed or not)

11 | Source of Air Emission and Status
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|
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|
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‘Date of Inspection

3. | Name of Officer :
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' 4. Name of Representative of the unit |

5. | Whether obtained NOC or not /
6. Whether applied for consent or not /
7. Product a o

\ ?M

8. | Manufacturing Process . )}Zﬂﬁ
9. Discharge of the unit .

(|) _Domestic &b M/L

(nTrade

10. | Source of Trade Effluent ,
(ETP/STP installed or not) )

71 | Source of Air Emission and Status
of APCM (Installed / Not installed)

12 | Hazardous Waste Generation/ ’
| Status
113 r\J))flJ(:J g(t
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Signature of the Representative of the Unit Signature of the Verifying Officer
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8. Manufacturing Process W
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10. Source of Trade Effluent
(ETP/STP installed or not)

4
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Signature of the Representative of the Unit Signature of the Verifying Officer
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8. Manufacturing &f\ . Ae
9. | Discharge of the unit <

(i) Domestic
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/

of APCM (Installed / Not installed)
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6. | Whether applied for consent or not
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8 | Manufacturing Process
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(i)Trade
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11 | Source of Air Emission and Status /
of APCM (Installed / Not installed)
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Status
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Annexure-V

,9,0 1 ROL BOARD p—
“ HARYANA S POLLUTION CONT &
\\|" N Star Complex, Opp. General Hospital, Delhi Road, Sonipat J :
\‘ l Ph. - 0130-2236119, E-mall ID: - hspcbrosr@gmail.com § m_——
A\ ; —_—
\ ﬂ Lifestyle For B o B
Environment 1;5“ vz
' et
No. HSPCB/SR/202§¢1Q ? Dated: / / H /ﬁqj? 5
To
The Chairman,
Haryana State Pollution Control Board,
Panchkula.

(Kind attn. SEE, HWM Cell)

Sub: Compliance report of closure order of M/s JBL Wash, Gr_ound Floor, Khawa't
No. 713, 714, Unnamed Road, Sub Health Center, Narhi, Sector-49, Kundli,
Sonipat (Latitude N-28.882161 Longitude E 77.107701).

Ref:  Closure order of HSPCB vide No. HSPCB/SR/2025/3208 dt. 28.03.2025.

In this connection, it is submitted that in compliance of the closure order passed by
undersigned as referred above, the said unit was visited for implementing said closure order
on 01.04.2025 by the field officer Sh. Kushagra, AEE, but the unit was found locked from
outside. Finally copy of order was pasted on the main gate of unit, photographs attached
herewith. Further, unit will be kept under surveillance & closure orders will be implemented
as unit will start/open/unlocked the plant.

This is submitted for your kind information and further necessary action please.

DA/As above. Regdional Officer,

Sonipat Region.

Endst. No. HSPCB/SR/2024/ _ Dated:

A copy of the above forwarded to the following for information and further necessary
action, please.

1. The Deputy Commissioner, Sonipat for information, please.

2. The Superintending Engineer, UHBVN, Sonipat with request to disconnect the
electricity supply of unit in compliance of order No. HSPCB/SR/2025/3208 dt.
28.03.2025.

DA/As above. :L ‘
Regional Officer,

onipat Region
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Lak-28 892V
: Compliance .-902.1‘ closure orderd ™)~ 1 V1o !

In compliance of the orde

'S passed by the Regional Office, Haryana State Pollution Control
Board, Sonipat vide Endst. No. ¢ ¢ | )
ot 241 )1.5 \\_;tL_Qal.bLi_zoL‘)}.i_’.ug

N o . LA . " a | .
dated 2. ky? under section 33-A of Water (Prevention & Control of Pollution) Act,

074 and 31-A of Aj evention & ¢ i
1974 and A of Air (Prevention & Control of Pollution) Act, 1981 against the unit namely

\Us :

TBL s (rosound Yloan  Klaavod 1a0 713,404
Umarvad 20ad Sul Riadth Gaden | Saedon 14 Faundd
The unit has been visited on \ o\\\.{_j to close down operation of the unit. Following

officers of the Board were present during the sealing of the unit -

) Kuﬁmqﬂh (axE)

I'he owner / partner/ representative of the unit, Sh. C\m \Hus W\MWL, A M oumd @0 un\t)
who was present in person, has been intimated about the above said orders and d copy of the above
said closure orders, has been delivered to him

After giving due time, tor the completion of running process, the unit has been closed by
sealing the plant and Machinery and D.G. Set as per detail given below:-

SHe W viAihal v | [02]Q028 A
e T A b s QMA%
a~ db Atve . Rwu_ [Aowckl

: S b ssintative of the o
Sh @Iﬁ_.g :l MW _if?.‘lne owher | I}mner / representative of the unit who was
present at the time of sealing'and clc Sing down the unit has not showq any stay orders of any court
of law in this regard. However the industry remains in the possession of its owners. They will
of the industry.

themselves be responsible for watch and ward

(IMPRESSION OF SEAL USED)

ND WIA };uusa'ﬂ ’ B
s oilible O ite O
Signature of representative Signg ..ot Freld Officer,
. HSPCB, Sonipat

of the unit ( kmlm;q_m) (AE [:\\
V
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1) v o~ HARYANA STATE POLLUTION CONTROL BOARD (
'} LIFE Plot No.1, Sector-15, Part-Il, Sonipat, Ph. - 0130-2236119, § —";._)
f

Environment

CLOSURE DIRECTIONS

Whereas, the unit M/s JBL Wash, Ground Floor, Khawat No. 713, 714, Unnamed Road, Sub
Health Center, Narhi, Sector-49, Kundli, Sonipat (Latitude N-28.882161 Longitude E 77 107701) was
inspected on 24.03.2025 in reference to in OA 750/2023 titled as Varun Gulati Vs. State of Haryana & Ors.
by Field Officer of this office namely Sh. Anil Kumar, Sc.-B. During, the inspection, unit was found
engaged in jeans dyeing and washing, which is covered under Red category at serial No. 40 as per policy
order dated 04.12.2020.

During the inspection following deficiencies were found at site: -

1. The unit was found operating without obtaining prior CTE/CTO from Board and thus violated
the provisions of Water ((Prevention and Control of Pollution) Act, 1974 and Air ((Prevention
and Control of Pollution) Act, 1981.

2. The unit has not installed effluent treatment plant for treatment of trade effluent generated from
dyeing and washing process of jeans.

3. The untreated trade effluent is being discharged into drain no. 6 having outfall into Najafgarh
drain which terminates into river Yamuna.

4. Housekeeping was found unhygienic and very poor.

Whereas the unit was engaged in jeans dyeing and washing, which is covered under Red category
of industries as per policy order dt. 04.12.2020 of the Board and required prior Consent to Establish and
Consent to Operate under Water Act, 1974 and Air Act 1981.

Whereas the above said violations made on the part of above mentioned unit are not only violating
the provisions of Water Act 1974 but also creating an emergent situation by contributing pollution indirectly
into river Yamuna, thus endangering the lives of nearby inhabitants also.

Whereas, a show cause notice vide this office letter No. 3200 dated 25.03.2025 was issued to the
above said unit for 3 days u/s 33-A of Water (Prevention and Control of Pollution) Act, 1974 and under
section 31-A of Air (Prevention and Control of Pollution) Act, 1981 along with the levying of the
Environmental Compensation for the gross violations as mentioned above.

Whereas, the said unit has not submitted any reply or compliance of the aforesaid SCN within
stipulated time period and hence the action of closure is liable to be initiated against the unit

Whereas power was delegated to Regional Officers by board in its 187" meeting vide agenda item
no. 187.12 (S) held on 17.02 2020 and orders were issued vide Endst no. HSPCB/PLG/2020/1045-67
dated 19.03.2020 in partial modifications of the office order endst no. HSPCB/2005/2745-2753 dated
23.08.2005 of the board. Vide order dated 19.30.2020, it has been ordered to delegate the power to the
Regional Officers of the Board in addition to power already delegated vide order dated 23.08.2005 for
issuance of closure directions against the industrial sectors/units, found operating in violation of directions
of the EPCA and as directed by Hon'ble Apex Court and Hon'ble NGT.
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Therefore, in view the above mentioned facts and in exercise of t
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section
(Prevention & Control of Pollution) Act, 1981 and delegated by board in its 187th meeting vide agenda
item no. 187.12 (S), directions are hereby issued to close down the operation of the above said illegal unit
M/s JBL Wash, Ground Floor, Khawat No. 713, 714, Unnamed Road, Sub Health Center, Narhi, Sector-
49, Kundli, Sonipat (Latitude N-28.882161 Longitude E 77.107701) by sealing its plant and machinery
along with directions to disconnect the electricity supply of the above said unit, with immediate effect.

In addition to above, it is also intimated that non-compliance with the directions issued under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence under the provision of 33-A of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air (Prevention & Control of

Pollution) Act, 1981.
Dated: 2 ﬁ(’r/l :
3 ),6)_55 Reglion Ibojr
Soplﬂat Regian

he powers conferred under
31-A of the Air

Endst. No. HSPCBISR/2025/ 320 Dated: 9907+ Qo 25

A copy of the above is forwarded to the following for information and necessary action: -

The Chairman, Haryana State Pollution Control Board, Panchkula.

The Deputy Commissioner, Sonipat.

The Superintending Engineer, UHBVN, Sonipat to disconnect the electricity supply of said unit.

Sh. Kushgra, AEE, Regional Office, HSPCB, Sonipat. He is asked to ensure compliance of the closure
order immediately. The AEE shall also initiate legal action and propose environment compensation as

applicable, as per policy of the Board.

5 M/s JBL Wash, Ground Floor. Khawat No. 713, 714, Unnamed Road, Sub Health Center, Narhi

Sector-49, Kundli, Sonipat (Latitude N-28.882161 Longitude E 77.107701)

egionpl offiger’
Sohipat Regipn
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Compliance report of closure orders

Board, ;r(l)leo I:tp h.allce of the orders passed by the Regional Office, Haryana State Pollution Control
) pat vide Endst. No. mjﬁw_ﬂ/}_,,‘,./gg‘ oPed B —
ated 2% /o 023 under scction 33-A of Wmér (;’rcvcnt-lﬂn & Control of pollution) Act,
1974 and 31-A of Air (Prevention & Control of Pollution) Act, 1981 against the unit namely
Mis_ 38 L Wesh, Gsound Flos . klhawd Mo . 213, VS ——
Nmonsins o v, Sub healln coudon, won, Sacherun, Il B S2xir2

The unit has been visited on &)ro4r2 1 to close down operation of the u

nit. Following

officers of the Board were present during the sealing of the unit:-
1 A Ko, S8
P f"lac(,a-»vl , ~A -

IWL

o
o4 f the above

The owner / partner/ representative of the unit, Sh.
ders and a copy O

who was present in person, has been intimated about the above said or

said closure orders, has been delivered to him.
been closed by

_ After giving due time, for the completion of running process, the unit has
sealing the plant and Machinery and D.G. Set as per detail given below:-
and

|- NMNo W MWM‘U |
3o phewely b dbcomnnded ot P74

bg U#BUN  perpen

wd
Sh. MN? W the owner / Partner / representative of the unit who was
present at the time of sealing and closing down the unit has not shown any stay orders of any court
he possession of its owners. They will

of law in this regard. However the industry remains in t
themselves be responsible for watch and ward of the industry.

(IMPRESSION OF SEAL USED)

. usd W ) 5

e W )Q/P (/L

Signature of representative Signature of Field Officer,
HSPCB, Sonipat

of the unit
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Sub: Joint fresh survey report of HSPCB with applicant in the matter of in OA No.
750/2023 titled as Varun Gulati Versus State of Haryana & Ors. Respondent, in
compliance of Hon’ble National Green Tribunal Order dated 04/02/2025.

The inspections were conducted alongwith the representative of the applicant on
24.03.2025 & 25.03.2025 by Sh. Anil Kumar, Sc-B, HSPCB, Sonipat. During the survey
of the area 33 no of illegal jeans dyeing, washing units that already closed by this office
were found dismantled from the site and electricity connection was also disconnected &
No non-compliance was found as alleged by the complainant in his objection report filed
before Hon'ble NGT. Further, during survey 01 No. of new illegal jeans washing unit
was found operational and closed by the Board and for electricity disconnection order
has been sent to UHBVN. The areas mentioned in the OA is regularly monitored by this
office and action shall be taken against the illegal industries found operating in violation

of the provisions of law. Moreover, the applicant is satisfied with the action taken by the
Board.

Dated: O\l DU\‘.LQLS'

w kb-‘—\_,
(Not available to Sign the Report) n

il Kumar, S¢e-8
Varun Gulati, Applicant Field Officer,

HSPCB, Sonipat
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